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Report in Compliance to Order Dated 14. al

Application No. 606/2018 before Nation:z ;
New Delhi.

The present report contains the progress that has been made pursuant to the order

of the Hon’ble NGT of 14.05.2019 and in compliance to the directive at para

45(ii) to furnish quarterly report and first one by 10.08.2019.

The point wisc progress is as follows:-

l.

2

0.

As per directive at para 45(i) the Advisor has held 3 monthly monitoring
mectings on 30.05.2019, 28.06.2019 and 24.07.2019. The copies of the
minutes are enclosed at Annexures-R1, R2 and R3.

. As per directive at para 45(iii) the concerned officers have been imparted

training by the Department of Science and Technology and the Department
of Iinvironment and Forest. The details of the training imparted is enclosed
at Annexure R4.

. As per the directive at para 45 (iv) estimate of value of environmental

degradation and cost of restoration will be undertaken by the Lakshadweep
Pollution Control Committee on the basis of cost benefit analysis. This
work is proposed to be completed by 31.12.2019.

. As per directive at para 45 (v) the performance audit of Lakshadweep

Pollution Control Committee has been conducted by a Commitiee
constituted by Central Pollution Control Board in May 2019. As per the
report remedial action will be taken by LPCC by 31.12.2019.

. As per directive at para 45(vi) the State Level Advisory Body in its

meetings has recommended policy of rewards and incentives for individuals
and institutions that have significantly contributed to the cause of the
environment. In this regard it is proposed to give reward of 5 lakhs, 3 lakhs
and one lakh to the best performing Village (Dweep) Panchayats. Further it
is proposed to give Rs.5000/-, Rs.3000/ and Rs.1000 to best performing
Swachh Ambassador Students in environmental conservation. This will be
implemented from 02.10.2019.

As per observation at para 32 the steps taken under Rule 22 of the Solid
Waste Management Rules, 2016 are shown at Annexure R5. Further it is

submitted that the Department of Environment and Forest and Department
of Medical and Health Services have submitted their annual reports in June
and July, 2019 to the lLakshadweep Pollution Control Committee and
further the 1.PCC has submitted consolidated annual report to the CPCB on
31.07.2019.

The following actions have also been taken.

Solid Waste Management:-
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The Department of Environment & Forest have placed order for 10
incinerators with a capacity of 100, 50 and 25 kgs for all 10 inhabited
islands for the purpose of disposing non-recyclable and non bio-degradable
waste. Out of this, 5 incinerators have already been supplied in the islands
of Kavaratti, Agatti, Amini, Andrott and Minicoy. The civil works are in
progress. The installation of these five incinerators and commissioning is
planned to be completed by 31.10.2019. In the case of remaining four
islands, the supply is expected to take place by end of September, 2019 and
the installation and commissioning is planned by December, 2019. The
order for 25 kgs incinerator for Bitra will be placed and supply is expected
by October 2019 and commissioning by December,2019.

[n order to have an integrated waste management system in Kavaratti, door
to door collection of segregated wastes has been started with effect from
22.07.2019. The Department is collecting segregated solid waste from all
2418 houses present in island. The Department has issued supply order for
the procurement of 5000(10 litre capacity), 35 (150 litre capacity) and 70
(200 litre capacity) waste bins for the collection of biodegradable and non-
biodegradable wastes at Kavaratti Island. All this material with manpower
is planned to be in place by 31.10.2019.

. A bio-compost plant with a capacity of 20 MT is constructed at State

Medicinal Plant Garden, Kavaratti, on the line of “Thumboor Model” of
Alappuzha, Kerala and is operational from 22.07.2019.In addition, one
50 kgs electric composter and 15cum/hr shredder will be ordered and is
expected to be installed and commissioned by 31.10.2019 at Kavaratti.
IF'urther in order to handle the coconut by-products waste and leaf litter, it is
proposed to procure shredder for coconut leaves and wood at Kavaratti and
this will be in place by 30.11.2019.

The Department of Environment and Forest has submitted annual report
under Solid Waste Management Rules, 2016 for the year 2018-19 which is
enclosed as Annexure-R6 and further the LPCC has submitted
consolidated annual report to the CPCB on 31.07.2019.

Plastic Waste Management:

.The Department of Environment and Forests removed 610 MT of

recyclable non bio degradable wastes to the mainland from 2017-2019 in all
islands. In addition this year alone 153 MT of segregated waste have been
removed and transported to mainland from Kavaratti. This process is still
continuing. As far as plastic menace on the islands concerned the
department is already in the process of procurement of incinerator and their
installation in all islands as stated carlier.

"The Department of Linvironment and Forest submitted annual report under

Plastic Waste Management Rules,2016 for the year 2016-17, 2017-18 and



2018-19 and is appended as Annexure-R7, R8 and R9 and further the
[.PCC has submitted consolidated annual report to the CPCB on
31.07.2019.

14. The Island Level Committees focused on awareness creation in the

15.

shop/market/hotels during the period from May,2019 to July,2019 against
the use of plastic carry bags. Besides the Committees conducted
inspection/raid in hotels/markets/shops at various islands against plastic
carry bags. A total of 212 raids/inspections have been carried out by the
Committee and the report is appended as Annexure-R10.

Bio -Medical Waste Management:

The Director, Medical & IHealth Services has placed work order for 10
Kes/hour bio-medical incinerators for all health care facilities in the islands.
These are expected to be installed and commissioned in all islands by
31.12. 2019. The Administration approved and sanctioned an amount of 5
crore for the procurement of machineries and development of infrastructure
under the scheme. The manpower required for the collection, segregation,
transportation and incineration of bio medical waste is under consideration.
The Department submitted Action Plan  for Bio Medical Waste
Management during the year 2019. A Committee is appointed under the
chairmanship of Deputy Collector (11Q) to finalise land required for the
treatment of bio medical waste. The report of the Committce will be
submitted on or before 31™ August 2019.

16. The Director of Medical and Iealth Services has submitted annual reports

of bio-medical waste management for the year 2017 and 2018 to the LPCC
in April 2019. The L.PCC in turn submitted the reports to CPCB in the same
month and is appended as Annexure R11 & R12.

17.As per para 43 of order of Hon’ble NGT of 14.05.2019 and para 34 of

16.01.2019 the following institutional mechanisms have been set up for the
implementation of the Act and rules.

i, Monitoring Cell is constituted under the chairmanship of Dr.
Sajeevan, Iix-Chairman, Kerala Pollution Control Board and Member
l.akshadweep State level Monitoring committee to assist the
Administration to streamline the integrated waste management
activities and the notification of Monitoring Cell is appended as
Annexure-R13. The Monitoring Cell conducted its first meeting on

15" July, 2019 and the minutes is appended as Annexure-R14.
¥y pp

ii. A Special Task Force under the Chairmanship of” Additional District
Magistrate is constituted to look after the capacity building,
Information, LEducation and Communication (IEC) of stakcholders
and to enforcement of Acts, Rules, Bye laws in the territory. The
Notification of the Constitution of Special Task Force (STI) is

50
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appended as Annexure- R15. The Special Task Force conducted its

first meeting on 23" July, 2019. The minutes of meeting of the
Special Task Force appended as Annexure- R16.

18.To strengthen the Department of Environment and Forests in the
implementation of the Act and rules 390 Safai Karmacharies, 56 Safai
Assessors and 9 Supervisor have been appointed from 01.07.2019. Further
27 Swachh Dhoot Volunteers (SDV) on contract basis have been appointed
for Swachh Sarvekshan work under Swachh Lakshadweep Abhiyan in the
month of April, 2019.

19.In compliance to the para 34 of the NGT order dated 14.05.2019, the
following clarifications are given.

i, Regarding setting up of Sewage Treatment Plant, it is submitted that
STP is not suitable for the island conditions. However, it is proposed
to set up one Septage Treatment Plant with a capacity 5 cum/ day in
Kavaratti on experimental basis. From 2007-2014, the
Administration constructed 1648 bio toilets in the Islands of Andrott,
Kavaratti and Bitra, which met the standard of CPCB in effluent
discharge. The SLLAB in its 4™ meeting dated 28.06.2019 has taken
decision to continue the installation and commissioning of bio-toilets
in all houscholds as per the recommendation and feasibility report
submitted by Centre for Water Resource Development and
Management (CWRDM), Kerala.

ii.  The Department of Environment and Forests is continuing collection,
segregation, transportation and incineration of plastic waste as shown
in para 12 above. As far as plastic menace on the islands concerned
the department is already in the process of procurement of incinerator
and their installation in all islands.

iii. The Administration has endorsed Lakshadweep Action Plan on
Climate Change in the year 2014. The UTL has included 37
departments with 124 schemes for the mitigation and adaption of
Climate Change in Lakshadweep. The Department in collaboration
with Zoological Survey of India has initiated 10year timeline action
plan for the research and management of coral reefs in island.

iv. The Administration is procuring a new oil barge for transport of
diesel and other oils which will replace the transport of oil through
barrels. Further oil storage tanks have been constructed. Besides all
the oil storage spaces have been concreted to prevent leakage to the
ground. This new vessel will be commissioned in December,2019.
I'urther the Administration as a part of de-dieselisation policy plans
to install solar energy plants in all the islands and in this regard an
agreement has been signed with the Solar Energy Corporation of
India.

v. The Administration has directed Zoological Survey of India to
prepare a comprehensive data base on Biodiversity and Water
Quality for the preservation and conservation of marine protected



vi.

Quality for the preservation and conservation of marine protected
species in lagoon/nearby marine environment within 2 months from
24.07. 2019.

The Administration notified tourism policy and guidelines for home
stay during the vear 2016-17 in line with direction of Hon’ble
Supreme Court of India. Measures are also taken to strengthen Long
Term Coral Reef Network Society working under Department of
Environment & Forest, which employs staff for lagoon cleaning
and capacity building work. The 5" SLAB directed the ENVIS
Centre under Department of Environment & Forest to prepare and
inculcate a new module on integrated waste in marine environment
in their curriculum for scuba diving course that may help to bring
about behavioural changes among the people in the long run.

(R. MIHIR VARDHAN)
Advisor to Administrator

F.No. 12/6/2018-E&F _ Dated 07.08.2019

eEUT Admn. of Lakshadweep

= mzra?;“ arLakshadueep HOUSe
hanakyapurl, NeW
qoraangh, 7% R

Page 6 0f 6

54




BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI
Original Application No.606/2018

In the matter of:
Compliance of Municipal Solid Waste Management Rules,2016

REPORT OF ADVISOR TO THE ADMINISTRATOR UNION TERRITORY OF
LAKSHADWEEP, INDICATING COMPLIANCE TO ORDER DATED 14.05.2019.

I Asar pal Singh, S/o Shri Jagat Singh, Age 63 years holding the post of
Residential Commissioner of Union Territory of [Lakshadweep and having its
office at Lakshadweep Iouse, Chanakyapuri, New Delhi, and as authorised by
Hon’ble Administrator do hereby solemnly affirm and declare as under;

I. That the afore cited matter relates to Integrated Solid Waste Management as
per the directions of Hon’ble NGT in its orders of OA No. 606/2018 dated
16.01.2019 and 14.05.2019.

[t is to submitted that the status up to April, 2019 was submitted to the

R

Hon'ble NG'T along with back ground information on 13.05.2019.

The present report of the Advisor is pursuant to the order of the Hon’ble

(D]

Tribunal of 14.05.2019 wherein the following direction has been issued:-
A quarterly report be furnished every three months. First such report shall
be furnished by August 10, 2019 "

In compliance to aforesaid direction enclosed the first quarterly report of the

s

Advisor.

agpat STnol
Rem mt:s)ionero

UT Admin. of Lakshadﬁ\rie\,p
Lakshadweep HO?EJ:“N
Chanakyapun,i\éem el

Verification

the above named Deponent verify at.%.bd(kbn the ?#‘ day of
August,2019 that the contents of the above compliance affidavit are true to the best
ol my knowledge and as borne out of the official records.

Nothing material has been concealed therefrom.

RAJENDRA KUMAR, NOTARY
- No.ordee » Reg. No. 5780

EMPOWERED TO ADMINISTER THE
\Jsscnon 139 OF CPC 1908 u/o‘ o

SECTION 297 OF CRPC 1573 A DEPORICEL dner
DELHI HIGH COURT RULES {ga7 Resident

, : shadweep
PART-6, CHAPTER XVIH-227 DEPONENS B THE BONTENTS EveLaiien o 4 ATTESTED T Admmfve%;H iy
EVIDENCE BY AFFIDAVIT BEF UMULDSI—M‘};‘%’"\””V;%L%?? 0 BERE LakshadWwes Naw Delhi
SUPREME COURT RULES, 2013 w1 c T ) P
ORDER IX-7 AU ? |
ELUTIVEY §&Y

h ! AKUM rl,
2 14 TRy Dec L BIRR Y2PHT caagaaane
IDENTY wﬁi
@/ S;GNESILYI:H pf‘; S

=D B NOTARY, DELHI- +
g g BOVERNMENT OF INDIA :
E EE’EEB SUPREME COURT OF INDIAQS AUG 10

LR COMPOUND, NEW DELHI

Baniatar Pa 181 NA .  ...icesssssassssissddassasasossestd



Minutes of Meeting of 3" State Level Advisory Body (SLAB) on Solid
Waste Muanagement held on 30.05.2019

The 3™ State Level Ady isory Body miceting was conducted under the Chatrmanship
al Shri. Mihir Vardhan, 1AS, Advigor to the Administrator & Chairman, SLAB. UTLA.

savaratti, The members who attended the meeting are shown at Annexure-1.

The Range Forest Officer & Head. Policy & Legal Division of Department oi
Emvranment & Forest. weleomed the Chairman and all the members. With the permission
of the Char, the otficer made detailed presentation on status and implementation of Solid
Waste Managenent in respect of earlier meeting dated 16.01.2019. The Committee also
elaborately diseussed the NGT order dated 149 May 2019 in OA No. 60672018, The

I:\’Ilb"-‘vl!l:: decisions were taken,

L. Coastitution of Monitoring Cell under Advisor to Administrator: The Policy &

Legal Division under Department of Environment & Forest is to aot as Muonitoring
Cell under Advisor to Administrator for the implementation of Integrated Waste
Manigement in Lakshadweep. [t is aiso directed to strengthen the division by engaging
the vontract sttt approved by the Administration. immediately (Action: RFO & Head,
Policy & Legal Divisioa, E&F, Kayvaratti). .

2. Dour to Dour collection & Disposal of solid waste: - [he Chainman opined 1o start

door te door waste coilection & disposal from 13"

July 2009 in Kavarain b
procurement of equipment and engagement of manpower. Il was also directed to extend

the activities in all other inhabited lslund in tmebound manner. A timeline action plan

rd should be submitted 10 Monitoring cell on or before 150 June 2019
(Action REO, Environment, E&F. Kavaratti)

i s ey

tahul

Traimne to officials under Integrated Waste Management. | e | akshadweep

Paltution Control Commitiee to plan training for ail local bodies/executive hadies The
fraining to all officials also will be completed on or before 1™ August 2019 (Aetion:
Divector, S&TT/ Member Secretary. LPCC).

4. Engagement of Safai Karamchari’s :-The Chatrman ordered o complete il

procedural formalities (o engage 435 sufai karamchari's (safa superviser 9. salul
aceessor, 5t and safid karmachari's 390) on or betore 10" June. 2019 wnd conmipliance
repert be submitted to Monitoring cell on or before 159 June, 2019 ( Action: RFO &
Head, Environment Division, E&F. Kavaratti)

th

Instaifation of New incincrator: [t wis dectded to install 10 new incinerators one

cach inali islands on or before 317 July 2019, The Department of Lnvironment & Forest
shouwld depute one official 0 the mainland port exclusively to ensure the supply.
istedlation and commissioning of the incinerator in all inhabited islands in a time kound

manner tActon: Conservator of Forests, F & F, Kavaratti)

6. Development of Website for intesrated Solid Waste Management: The department

of Environment & Forest should develop a website through tender process immediately
under Integrated Waste Managemen programme and it should be completed on o




9.

14,

Ii.

13.

betore 31 July 2019, so as enable Citizen Grievance Redressal Mechanism in
Lakshadsieep (Action: RFO & Head, Policy & Legal Division, Kav aratti)
i

Submission_of Annual Report to CPCB: The Member Secretary. LPCC to ensure
submission of annual report of integrated waste management to CPCB and submit

compliance to the menitoring cell on or before 15" June 2019 (Action: Director,
S&T/Member Seeretary, 1L.PCC)

Lnstallation of Bio toilets: The Department of Science & technology should assess and

report the present status of 1600 Bio toilets installed in various islands on or before 30
June 2019 Also they should ascertain the suitability 1o install Bio toilets and submit
status report tfrom CWRDM to menitoring cell on or before 20" June 2019 {Action:
Director, S& T/Member Secretary, LPCC)

Establishment of Sewage Treatment Plant: 1t was decided to establish one each

septage treatment plant in all inhabited island for scientific treatment of septic tank
waste in islands. The Body directed to adopt suitable technology in consulation with
experts from Kerala Pollution Contrel  Board. immediately  (Action:  Director,
S& T/ Member Seerctary, LPCC).

Proposal of Model Islands: [t was decided to propose Kavaratti. Androlt and Amini

as Model Islands under Integrated Waste Management Programme. The Department of

Environment & Forest should submit detailed Action plan tor each model islands to the
A

Monttoring Cell on or betore 30™ June 2019 {Action: RFO & Head, Environment
Pivision, Kavaratti)

Ranking Based Performance & Rewards: It was decided 1o instituie ranking among

Village Dweep Panchayats. The parameters for ranking will be the same that are
nstituted by CPCB and agreed by Hon'ble NGT in para |1 of'the Judgement dated 14"
May 2019 It was recommended to give an incentive of Rs.5 lukh. 3 lakh and one lakh
based on their performance in each vear. Also. incentive may be given at the rate of
Rs.3000°-. Rs 3000/- and Rs. 1000/~ each to the Swachh Ambassador students who show
extra ordinry performance in environment  conservation, cach  vear (Action:

Conservator of Forests, E&F, Kavaratti),

Ban of Single use plastic in UTL: The Administration totally banned 14 Nos single

use plastic including carry bags with eftect from 25" January 2019, It was decided to
institute & proper implementation mechanism by constituting task force for eftective
implementation in each island (Action: Conservator of Forest, E&F. Bavaratii).

Enforcement of sanitation and Health: 11 is reported that several septic tunks in each

island are leaking and produce unhealthy conditions to the community. It was decided
o conduct detailed survey in cach island. The Directorate of Medical & Health Services
also o issue notice to all households where the leakages are noticed for rectification
within shortest time period. The action may also be initiated against the defaulters and
a consolidated report may be submined to monitoring cell on or hefore 20" June 2019
(Action: Director, DMHS, Kavaratti).

Incinerstor for Bio Medical Waste: [ was decided to insall 10 Kegs ineinerators tor

cach HospitallCHC /PHC s in each island lor the incineration of medical waste. The




Director. DMHS  take necessary step to procure and install the incinerator's,
immediatels (Action: Director, DMHS, Kavaratti),

—
th

Implementation of Construction and Demolition (C&D) of Waste Management

Rule: Tt 15 reported that all the C&D waste generated in each island is utilised for
construction purpose. The Body directed the LPWD to submit the detailed time line
action plan with budgetary provision for the implementation of C&D waste in UTLA
on or before 20" June 2019 to the Monitoring Cell (Action: SE, LPWD, Kavaratti).

16. Vehicle for Waste Munagement: | he Body directed the local waste management

department 10 hire the vehicles necessary for scientific collection and trunsportation of
nteprated wasie in each island through tender process (Action: RFO & Head,
Environment Division, kavaratti)

. € u!lu‘lmn of Plastic waste from uninhabited Islands: | he Body directed department

~ Environment and Forest o submit detailed action plan for the collection.
:1‘;r1hpm*|_n§u|1 and scientific disposal of plastic waste generated in uninhabited Islands
through waves. current and tourism before 31% July. 2019 (Action: Conservator of

Forest, L&F, Kavaratti),

I8. Report submission: The Body directed all the local hodies under integrated waste

managenient o submit their updated status on or before 20M of every month to the

Monitoring Cell for compliance (Action: All Local Bodies/Department under
= ¥

Integrated Waste Management).

the SLAB meeting ended with thanks w the Chair.

Fhis is issued with the approval of Competent Authory,

= ..,.:.w_xw“”““ —‘}7?:;;; 7
(@R T, &’I‘I?@?w
(Damodhar A.T.,) IFS

- HIgH

Conservator of Forests

F.N0.66/3/2018-E&F, Dated 30.05.2019
To
All the members concerned
Copy to
L. The Hon'ble Secretary. Ministry of Environment, Forests & Climate Change New

i)v'hi for his Kind information, please

2. The Chairman. Central Pollution ¢ ontrol Board. New Delhi for his kind intori: Aion.
]\ium
3. The PA to Advisor to Administrator, | "TLA, Kavaratti tor his kind information.
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Minutes of Mcetinu of 4th State Level Advisory Bodv (SLAB) on Solid Waste

Management held on 28.06.2019

The 4% State Level Advisory Body meeting was conducted under the Chairmanship ol
Shri. Mihir Vardhan, TAS, Advisor to the Administrator & Chairman. SLAB. UTLA. Kavarati.
I he members who attended the meeting are shown at Annexure-1.

Phe Range Forest Officer & Head. Policy & Legal Division. Department of Environment
& Forests welcomed the Chairman and SLAB members. The officer made detailed presentation on
satus and implementation of Integrated Waste Management in respect of earlier meeting dated

WLO3.2019 and the achievements thereatier up to 20M June. 2019,

After detailed discussion of agenda points and action taken report the Body have taken the

following decisions,

Constitution_of Monitoring Cell under Advisor to Administrator: UTLA constituted

Monitoring Cell under the Chatrmanship of Dr. Sajeevan. Ex-Chairman. Kerala Pollution Control
Board and Member State Level Monitoring Committee, UTLA on 26" June. 2019, The Chairman
mstructed the cell to start functioning forthwith.(Action: RFO & Head, Policy & Legal Division,

E&F, Kavaratti).

I Door to Door collection and disposal of Solid Waste: The Department of Environment &

Forest issued supply order for the procurement of 3000 nos ot 10 litre Capacity waste bins for
the collection of biodegradable and non-biodegradable wastes at Kavaratt Island. In addition
35 nos. of 150 litre capacity waste bins supply order was placed to the tirms for the collection
of napkins diaper from Island. The department has given work order to the firms for the supply
of 70 nos. 200 fitre capacity waste bins to be placed as community hins tor the collection of
nen-biodegradable waste from public premises. in addition to the daily door to door collection
proposed to be started from 22™ July 2019, The department should ensure service of door to
door  collection  through  non-governmental  organization  (NGOs)/Self Help Group
(SHGsVexperience labourers (waste pickers/collectors) from the [sland. (Aetion : RFO &
Head, Environment Division, E&F, Kavaratti)

S Lraining/Capacity building to Officials/Students under Integrated Waste Management

in_Lakshadweep: It is informed that. the Department of Science & Technology has taken

approval form the Hon'ble Administrator to conduct training to Swachh workers/ health
warkers/ofticials under the Administration in all the inhabited Islands under Integrated Waste

Management Rule. The training should be completed in inhabited islands on or betore 317 July.

1]

5

8




2019, The Chairman also directed to conduct at least 3 capacity building programmes 1o the
school students at Kavaratti Islands through monitoring cell under Integrated Waste
Management.,  (Action: Member Secretary, LPCC & S&T, Kavaratti / RFO & Head.
Policy & Legal Division, E&F, Kavaratti)

Engagement of Safai Karmacharis in Lakshadweep: It is reported that. all the procedural

formalities are completed in the recruitment of Safai workers in Lakshadweep. The Chairmin
directed 1o appoint all the 453 Safui Karamchari's/Safai Assessors/Safai Supervisors with
ettect from 17 July 2019. (Action: RFO & Head, Environment Division, E&F, Kavaratti)

Installation of New Incinerator in Lakshadweep: 1t is reported that. the 100 Kg. incinerator

under Solid Waste Management Rule 2016 procured through Ensys Technologies Pyvt. Ltd..
Chennai has reached in the Islands of Amini, Androtl. Kavarati; & Agadi. The 100 Kg.
memerator meant for Minicoy Island has reached Beypore port and is waiting for the
transportation. The Chairman directed the department to install and commission 100 Kg.
incinerator of Kavaratti Island on or before 15" August 2019, The incinerator will be utilised
to incinerate unusable and non-recyclable waste viz. napkin. diaper. plastic carry bags e,
(Action: Conservator, E&F, UTLA)

Development of Website for Integrated Solid Waste Management: [t is reported that. all

the required documents for tendering and awarding website development is collected from
Fourism Department and is under process. The Chairman directed the department to make an
interactive website through tender processes for the public information and grievance redressal
The website to be developed within 2 months. (Action: RFO & Head, Poliey & Legal
Division / Website Coordinator, P&L, E&F. Kavaratti)

Submission of Annual Report to CPCB: [1 s reported that the Directorate of Medical Health

& Services submitted Annual Report for the vear 2017-18 under Bio Medical Wasie

Management Rule 2016 on 26.04.2019. The Chairman directed the Department of

Environment & Forest to submit Annual Report under Plastic Waste Management Rule 2016
lor the year 2016-17 and 2017-18 as per NGT order dated 14.05.2019.  In addition the
Chairman directed the depariment 1o submit Antiual Report under Solid Waste Management
Rule 2016 and Plastic Waste Management Rule 2016 for the current year on or before 31 July
2019 1o the CPCB by LPCC (Action: RFO & Head, Policy & Legal Division / Director,
Medical & Health Services / Director & Member Secretary, LPCC / S&T, Kavaratti )

Installation of Bio Toilets: The Director. Science & Fechnology reported that. 1648 hio

digesters are installed in the Islands of Kavaratti. Andrott & Bita, The teasibility study carried

out by Centre tor Water Resources Dey clopment & Management (CWRDM) recommended
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the instatlation of bio digester in rematning Islands The CWRDM summarised that the hio
digester is a good option in | akshadweep lsland conditions and they are meeting the standards
of CPCB. The Chairman directed the Department of Science & lechnology to explore the
possibility to install and commission bio toilets to all households in Islands. The SLAB also
recommended training programme tq the stakeholders to avoid chemical disinfectant in hio
toitlets. that is mandatory for the sustainable use of bio digester in Islands  (Action: Director.,
S&T, Kavaratti)

Establishment of Septage Treatment Plant (8STP): The Department of Environment &

Forest reported that. RFO. Policy & Legal visited Brahmapuram & Port Trust Septage
I'reatment Plamt at Kochi. Kerala during lune. 2019, The plant working in an area of 1600 S¢q.m
land with chemical disinfectant technology. which may be feasible in Island conditions. The
department identified an area of 6240 Sq.m land in the uninhabited portion of Kavaratti Island
tor the installation and commussioning of Septage Treatment Plant with Bio park development,
Ihe SLAB recommended to install § m3/day capacity STP plant.lt is also recommended to use
proven technology worked out at Brahmapuram and Port Trust STP in Kerala. (Action:
Secretary, E&F / SE, LPWD, Kavaratti)

Proposal of Model Island:  The Body directed the department to  start capacity

building/training in all the above islands for initiating activities as per the direction of the court.
(Action: RFO & Head, Environment Division / Director & Member Secretary, LPCC,
S&T, Kavaratti)

Ban on Single Use Plastic in UTLA: The Chairman directed the department to carry out strict

entorcement under Plastic Ban through Island Level Committee chaired by Deputy

CollectorSub Divisional Officer concerned. [t is also directed to submit tortnightly report of

the Action Taken by the committee to the Chairman SLAB. UTLA (Action: Conservator of
Forest / STF Committee, E&F, Kavaratti)

Enforcement of Sanitation & Health in UTLA: It is informed that. 38 nos. septic tanks/hin

totlets have leakage reported in Kavaratti Island. The SLAB directed DMHS. to inspect the
site and take remedial measures (Action: Director Medical Health & Service, Kavaratti)

Incinerator for Bio Medical Waste: The Department of Environment & Forest reported that.

the E-tender for Bio Medical Waste incinerator will be published in the website on 1% July
2019 and will be open on 22" July 2019, The Department is procuring 10 nos. 10 Kgs bio
medical incinerators and 2 nos. 25 Kg. municipal solid waste incinerator during the vear 2019-

-
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order 1s to be issued on or before 31 July 2019 by observing codal formalities (Action:

Conservator, E&F, Kavaratti /Director Medical Health & Service, Kavaratti)

i3 kraming of Plastic Waste Bve-Law: | he Department of Environment & Forest prepare and
submit draft Plastic Waste Management Bye law 2019 as per the Plastic Waste Management
Rule. 2016 within 20™ August 2019, (Action: RFO & Head, Policy & Legal Division,
Kavaratti)

I4. Meeting of STF : The Chairman opined that the Special Task Force (81 F) meeting may be

conducted for effective monitoring of awareness and capacity building and enforcement of act
and laws through state machineries (Action: RFO & Head. Poliey & Legal Division,
Kavaratti)

The meeting ended with thanks to the Chair.

[his is issued with the approval of Chairman SLARB vide Diary No. 1822 dated 05.08.20109,

"‘.’_T.FEF ;'— ;‘il 73?/} 7
(Damodhar A.T.,) IFS
q &
Conservator of Forests

.N0.66/3/2018-E& I, Dated 12.07.2019

io
. All the members concerned
2. The HOD's concerned for necessary action,
Copy to
I. The Hon ble Secretary. Ministry of Environment. Forests & Climate Change New Delhi for
his Kind information, please,
2. The Chairman. Central Pollution Control Board. New Delhi for his kind information. pleasc
3. The PA to Advisor to Administrator. UTLA. Kavaratti for his kind information. please.
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Minutes of Meeting of Sth State Level Advisory Body (SLAB) on Solid Waste
Management held on 24.07.2019

Fhe S

Shri Mihir Vardhan, 1AS, Advisor to the Administrator & Chairman. SLAB. UTLA. Kavaratti
The members wha attended the meeting are shown at Annexure-1.

The Range Forest Officer & Head. Policy & Legal Division. Department of Environmeni
¢ Forests welcomed the Chairman and SLAB members. The officer made detailed presentation on
status and implementation of Integrated Waste Management in respect ol earlier nieeting ol

“8106.2019 and the achievements thereafter up 1o 22™ July, 2019,

After detailed discussion of agenda points and action taken report the Body have taken the

following decisions.

Door to Door collection and disposal of Solid Waste in Lakshadweep: The Department of

Environment & Forest have started Door to Door Collection of Solid waste at Kavaratt Island
from 22™ July. 2019. Kavaratti has a total of 2418 houses in 12 wards of the Island. The
department is presently collecting waste from 1570 houses out of 2418 houses with an average
of 900 Kgs Kitchen waste per day. The department informed that the compost pit in “Thumboor
model of Alappuzha. Kerala™ established at State Medicinal Garden is utilising to treat the
kitchen waste at present. The Chairman directed to extend its activities to all houses at Kavaratn
Istand on or before 31% July. 2019. Also action may be initiated to start door te door collection
of waste in the islands of Amini and Andrott on or before 31% December. 2019 (Action : RFO

& Head, Environment Division, E&F, Kavaratti)

. Installation of Bio Gas plant: The Chairman directed to explore the possibilities to set up Bio

Gas plant at Central Garbage Depository in consultation with Lakshadweep Pollution Control
Lomumitiee S& T to treat the kitchen waste generating from the household (Action * RFO &
Head, Environment Division, E&F, Kavaratti).

+ Installation of Compester and Shredder machine: The department of Environment & Forest

has ordered 1o purchase one electric composter and wood shredder machine. Considering the
mmediate requirement for the waste treatment and disposal and cost ot about 2.Jukhs. the
SLAB recommended o purchase the composter machine through limited quotation trom
suppliers by the department. Also possibilities are explored 1o install and commission Plastic
bottle shredding machine and coconut leat shredder, considering the huge waste generation

(Action : RFO & Head, Environment Division, F&F, Kavaratti)

Sate Level Advisors Body mecting was conducted under the Chairmanship of
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Iraining to Officials under Integrated Waste Management in Lakshadweep: The Director.

S& b reported that the following training programme have been conducted for the Swachh
workers/Health workers/officials etc. in Lakshadweep during July, 2019 under integrated waste
Management in UTLA. The Kerala Pollution Control Board deputed their officials to conduct
classes and to have interactive session in the training programine.
it Fundamental training 1o Solid and Plastic Waste Management Rule. 2016 conducted to 76
Swachh Workers ar Kavaratti Island from 1% July o 4™ July 2019, The Monitoring
Committee Members and Officials from UTLA were the resource persons in the training
programme.
b. Training 1o officials under integrated waste at Kavaratti on 15.7.2019 by LPCC, UTLA

. Training o officials under integrated waste at Agatti on 15.07.2019 by LPCC, UTLA

Itis further reported that the following training programme with the assistance of KPCB will
be conducted in the island of Andrott. Amini and Minicoy during the month of July. 2019 is

as helow

a. Traning to officials under integrated waste at Andrott on 25.07.2019 by LPCC, UTLA

A

b. Training to officials under integrated waste at Kalpeni on 26.07.2019 by LPCC, UTLA
¢ Training to officials under integrated waste at Minicov on 30.07.2019 by LPCC. UTLA
Phe Chairman directed the S& I/LPCC 1o carryout training programme in all remaining islands

on or before 317 October, 2019 (Action: Member Secretary, LPCC & S&T, Kavaratti)

2. Fundamental  Training/  Capacit Building  to Swachh  workers/Panchavat Rij

institutions/Students in_school: The Department of Environment & Forest reported that the

tollowing tundamental training/capacity Developmentawareness activities are conducted to
Swachh workers/Panchayat Raj Institutions” school students at Kavaratti during July. 2019 under
integrated waste management.
a. Capacity Building programme conducted to Members. Village Dweep Panchavat,
Kavaratti on 8" Julv. 2019,
b. Information, Education and Communication programme under integrated waste conducted
to Government Senior Secondary School ((GSSS). Kavaratti on 18 July. 2019,
¢ Information. Education and Communication programme under integrated waste conducted

to B Centre (100 students), Kavaratti on 237 July. 2619,

The Chairman directed the department of Environment & Forest to carryout [EC capacity
building programme in all remaining schools in island on or before 3 1™ October. 2019 (Action:
REOQ & Head, Fnvironment Division, E&F, Kavaratti)

2|
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Awarding services under Door to Door collection of Solid Waste: The RFO & Head. P&l

Division reported that Door to Doer collection of solid waste is experimentally carried our
through Karmachari's of the department with effect from 22" July. 2019. The Household
collection on daily basis has been successtul. The Chairman, SLAB directed to explore the
possibilities to award the service to NGO s'SHG sfexperienced labourers or to engage more
staft on contract basis for the work (Action: Conservator of Forest, E&F, Kavaratti)

Installation of Municipal Solid waste Incinerator in Lakshadweep: It is reported that. the

100 Kesomeinerator meant to Minicoy islands reached the island tfrom Beypore port, Kerala.
Fhe land earmarked for installation and commissioning of incinerator at Kavaratti is handed
over o Ensys Technologies Private Limited, Chennai. It is expected 10 complete installation
and commissioning of Kavaratti incinerator on or before 15™ August. 2019. The Chairman.
SLAR directed to complete all the 100 Kgs incinerator installation and commuissioning on or
before 317 October. 2019 (Action: Conservator, E&F, UTLA)

Development _of Website for Integrated Solid Waste Management: The department

prepared and submitted Detailed Project Report (DPR) for the development of website for
Integrated Sohd Waste Management and is under the active consideration of Monitoring Cell
of Integrated waste Management in UTLA. The SLAB directed the department to submit the
feasibility report of the Monitoring committee with recommendation to develop website on or
betore 157 August. 2019 (Action: RFO & Head, Poliecy & Legal Division / Wehsite
Coordinator, P&L, E&F, Kavaratti)

Submission of Annual Report to CPCB: The department of Environment & Forest submirted

Annual Report for the year 2016-17, 2017-18 and 2018-19 under Plastic Waste Management
to LPCC, UTLA. The department also submitted Annual Report 2018-19 under Solid Waste
Management Rule. 2016 to LPCC. UTLA in form IV of the Rules. The Director. S& T and
Member Seeretary. LPCC shall ensure to update the same to CPCB on or betore 31 July, 2019
(Action: Director & Member Secretary, LPCC / S&T, UTLA).

Ban on Single Use Plastic in UTLA: The department of Environment Forest conducted 1™

State Level Monitoring Committee (SLMC) meeting under the chairmanship of Sccretary.
Frvironment & Forest. UTLA on 30" May, 2019. Itis reported that the plastic carry bags sales
and transport s totally under the control of Lakshadweep Administration on or after 4 SLAR
meeting carried out on 28" June. 2019, The Island Level Committees under the Chairmanship
of SDODC requested more time on capacity building in 13 single use plastic recently banned
by the Admimistration. The Chaivinan. SLAB directed the department 1o implement the

actionable potnts taken in SEMC meeting in time bound mamer. Also directed the department
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to prepare and supply leaflets and pamphlets with respect to 13 nos. single use plastic recently
banned by Lakshadweep Administration in local language and circulate among general public
tor awareness creation and popularisation (Action: Conservator of Forest / Monitoring
Committee, E&F, Kavaratti)

Enforcement of Sanitation & Health in UTLA: The SLAB directed DMHS/SE. [.PWD 1o

submit the Action Tuken Report on 38 nos. septic tanks/bio toilets leakage reported in 4" SLAR
meeting conducted on 28" June. 2019 (Action: Director Medical Health & Services/SE,
LPWD,UTLA).

Incinerator for Bio Medical Waste: The departiment of Environment & Forest reported that

the technical bid of E-tender could not opened in the absence of Secretary, E&F & Chairman
wha is deputed for official meetings at New Delhi. The Chairman. SLAB directed to look after
the tender process in time bound manner and issue supply order on or before 5th August, 2019
by observing codal formalitics (Action: Conservator, E&F/ Director Medical Health &
Service, UTLA).

Land for Biomedical Waste Management: The Director. DMHS reported that the department

require Jand for Bio medical incinerator’s installation in all ten inhabited islands. The land
should be away from inhabited area. The department in the past had experienced that the local
people are complaining and protested against installation of Bio medical Incinerator near
Hospital premises. The Chairman. SLAB directed department of Environment & Forest 1o
constitule & committee under the chairmanship of Deputy Collector (HQ). UTLA, Kavaratii to
assess the suitability of land arca in each island for the installation of Bio medical incinerator.
Ihe SE. LPWD. the Director, DMHS, Director, S&T and RFO (P&L) will be the members in
the commitiee. The Nodal Officer, Public Health will be the Member Secretary in the aforesaid
committee. The Committee should submit its finding to the SLAB on or before 31" August.
2019 (Action: RFO & Head, Policy & Legal Division).

Meeting of STF: The Department of Environment & Forest informed that the First Special

Fash Force Meeting (STF) conducted under the chairmanship ol Additional District
Magistrate. UTLA on 23" July. 2019, The Chairman SLAB directed 1o implement acticnable
point through concerned nodal departments. immediately (Action: RFO & Head, Policy &
Legal Division, Kavaratti),

Action Plan on Refused Derived Fuel: The Chairman. SLAB directed Fxecutive Engineer.

Flecwicity to submit a timeline Action Plan regarding the Refused derived fuel from the

electricity penerators immediately (Action: EE, Electricity, UTLA),

a]
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L6, Publication of NGT order in Local Language: The Chairman, SLAB directed the Chief

Executive Otficer, District. Panchavat o translate the Hon'ble NG T order in OA No.606/2016
dated 14™ May. 2019 in Malavalam and circulate among public for information, immediately
(Action: Conservator, E&F/CEO, DP, UTLA)

17 Ranking based performance and Rewards: The Chairman. SLAB directed the nodal

departmem to implement ranking based performance & Rewards among 10 Village Dweep
Panchavat in Lakshadweep as per the Honble NGT order in para 11 of the Judgement dated
14" May. 2019 The reward shall be presented on 2" October. every vear. The terms and
conditions for sefecting the panchayat's and the award price money is shown in the 3" minutes
of meeting dated 30™ May. 2019 (Action: Conservator, E&F, UTLA).

Ihe meeting ended with thanks to the Chair,

Lhis is issued with the approval of Competent Authority.

-

{Damodhar A.T.,) IFS
g9 OI&®

Conservator of Forests

F.N0.66/3/2018-E&F, Dated 31.07.2019
To

I. All the members concerned

2. The HODs concerned for necessary action,
Copy to

L. The Hon ble Secretary. Ministry of Environment, Forests & Climate ¢ ‘hange New Delhi for

his Kind information. please.
Ihe Chairman, Central Pollution Control Board. New Delhi for his kind information. please
Fhe PA to Advisor to Administrator, UTLA. Kavaratti for his kind information, please

24 b
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Annexure-1
Dignitaries / Officials attended in the 5 State level Advisory Body meeting
(SLAB) on implementation of Solid Waste Management Rule, 2016 in the Union
Territory of Lakshadweep on 24" July 2019
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Annexure R4

A) Training imparted to officials/workers under Integrated Waste
~ Management Rule, 2016,

Sl. | l | Date Resource
" Name of Training State Holders ) |
No, | —ameor TS | WU Conducted | Persons
Monitoring |
Fundamental Training | Swachh - Committee |
' under Solid and Plastic ; Karmacharis/Assessors/ | 110 4 Cunder Advisor
Waste Management  Supervisors at Kavaratti July 2019 to ‘
Rule 2016 lsland Administrator |
B | S R LUTLA
| Swachh |
| Training under Karmacharis/Assessors/ | :
| - ; : S - | Kerala
~ | Integrated Waste Supervisor/nursing 15" July, :
| i b % S  Pollution
- Management Rule staft/monitoring 2019 E o
S | ~ . - Control Board |
2016 Committee etc. at |
| . Kawrawilsland |
| | Swachh | |
| Training under | Karmacharis/ Assessors/ | :
v , e e st Kerala

.1 Integrated Waste Supervisor/nursing 5% July. X .

3 o L — Pollution
Management Rule staft/monitoring 2819 g -

b s o = : ; i ' Control Board
2016 Committee etc. at Agatti |
. |lséad
‘_ Swachh
| . A | , $ g ]
| Training under Karmacharis/Assessors) "
: o My 4 5 et ' Kerala .
Integrated Waste Supervisor/nursing 25% July | Bolliitioi .
' -~ : : : ution
Management Rule statt/monitoring 2019 ] Control Board
, i . | Contre arc
2016 ' Committee etc. at ‘
L |Androttistand | _
| Swachh
- Training under kKarmacharis/Assessors/ | or
- y - : ; . TAL Kerala
. Integrated Waste Supervisor/nursing | 26" July A .
: , a3 = | e | Pollution
| Management Rule - statf/monitoring 2019 h
LS = B . - 1 Control Board
2016 | Committee ete. at
. Kapenilsland , |
j Swachh |
Training under Karmacharis/Assessors/ 2
" ) P — Kerala
Integrated Waste Supervisor/nursing 30" July s :

6 - . i | Sta ' Pollution
Management Rule staft/monitoring | 2019 | :
L . : N ' Control Board
2016 Commitlee ete. at

- - 777}._1_'1nicr.»y‘]slanu:i_?‘ N




B) Capacity building/IEC to students/ Panchavat Raj institutions

Under Integrated Waste Management Rule, 2016,

[ No of |
o | HEC " Participa
| SL | Stake P |
No. Program holders nts . Date
7 conducted } attended
. ! (in Nos.) |
_ .| Village
Panchavati = | 8
- R'iik : - Dweep 75 8™ July
oA | Panchave - | 2
Institutions | E.(mdm‘\_‘.“‘ R
| - Kavaratti |
|_ — h ,T S e !_ S
EC Govt. Senior
A R 8 ] = oRE
 Sehool | Secondary 60 18" July
A SCho b : ) .
_[k“d :vls School, | 2019
| 8 enits

- Kavaratti |
B.Ed.
State Level | Students
3| Capacity under |
Building | University of
Calicut. |

“S || —

A.C. ABDOL JABBAR

Resource
i Persons
' Monitoring
Committee under
[ Advisor to
Administrator,
i Monitoring
- Committee under
Advisor to
| Administrator, |
jura
?’ Monitoring
' Committee under |
Advisor to
| Administrator. ‘
i,l-_i—_I,'l,,f\

V4 “/

\

)

Range Forest Officer { P&L )




Annexure RS

Implementation of Solid Waste Management Rule 2016 (Rule 22 of SWM,
Rule 20161

::). | Activity | Status ‘
ldcmmaatmn of suitable sites for | Suitable sites have identified for
| | setting up solid waste processing | Central Garbage Depository and |
| facilites | incineration facilities.
Identification of suitable sites for
setting up common regional
sanitary landfill facilities for
suitable clusters of local
authorittes under 0.5 million

[Lakshadweep do not have landfill

2 population and for setting up o |
“common regional sanitary landfill -
| facilities or standalone sanitary |
landfill tacilities by all local 1 ‘
 authorities having a population of
0.5 million or more. _ - -
Procurement of suitable sites for 10 Material Recovery Facility
o setting up solid waste processing ‘ (MRF) is working in all inhabited
" facility and sanitary landfill Island in Lakshadweep. No landfill |
| facilities _L_ittﬁ__t_\., available.
' | 4686 Community bins are plaud
for the collection of non-
. biodegradable waste from all
Islands. The segregated domestic |
| Enforcing waste generators to hazardous waste from all
practice segregation of bio houscholds is collected once in a
4 degradable. recyclable, week. Facilities are available for |
' combustible, sanitary waste | treatment of non-biodegradable and
domestic hazardous and inert solid ' biodegradable waste. Facilities are
wastes at source ' also made to store domestic
| hazardous waste in CGD of all
, Islands. Inert solid waste is
| | utilizing for base filling in domestic |
b - ~house construction. |
Ensure door to door collection of ' Door to door collection of
2 segregated waste and its biodegradable wastes has started

ransportation in covered vehicles ‘ with effect from 22™ July 2019.

to processing or disposal lacilities | Covered \'-;_:hicile. is used.
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- Ensure separate storage, collection
6 | and transportation of construction | It is under implementation
_landdemolitionwastes .
| Setting up solid waste processing |
7 facilities by all local bodies | Not applicable
having 100000 or more population |

Forest is implementing the Rules

and solid waste processing facilitie
| viz. compost plant, biogas plant, by
commissioning new incinerators in
all the Islands. The recyclable
materials are transporting to
mainland for its recycle and reuse.
| continuously.

' Setting up solid waste processing
facilities by local bodies and
census towns below 100000

' population

l‘ Setting up common or stand alone
sanitary landfills by or for all local
bodies having 0.5 mission or more |

} population for the disposal of only | No landfill site is available in

" such residual wastes from the Lakshadweep
processing facilities as well as

- untreatable inert wastes as

9

' Setting up common or regional
sanitary landfills by all local |
10 bodies and census towns under 0.5 Not applicable
million population for the disposal
L or permitted waste under the rules |
Bio-remediation or capping of old

| and abandoned dump sites.

' Not applicable

N -}
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(A.C. Abdul Jabbar)
REO & Head (P&1.)

- The Department of Environment &
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YT EIBR | GOVT. OF INDIA
SI&IEHTY WRIRT / L AKSHADWEEP ADMINISTRATION
(uatau E{ﬁ"’f fa) / (Department of Environment & Forest)
A 3R ST YU POLICY & LEGAL DIVISION
HART 41U / Kavarai Island — 682555
E-mail: lak-defi@nic.in and lk-cipolicy@@gov.in , Ph : 04896 262508

F. No.110/12/2019 - EUS UG (P&l) : 019

To
The Member Secretary,
Lakshadweep Pollution Control Committee,
Department of Science & Technology.
UTLA. Kavaratti.

Sub: - E&F- Annual Report on Solid Waste Management at Lakshadweep in
compliance to the Solid Waste Management Rule 2016 - Reg;

. In compliance to the Solid Waste Management Rule 2016 in UT of Lukshadweep. The
department of Environment & Forest is prepared and submitted the annual report in Form- 1V
on Solid Waste Management in Lakshadweep in the vear 2018-19 as per the Subsection (2) of
Section 24 Annual Reports under the Rule.

This is issued with the approval of Secretary, Environment & Forest vide Diary No.
1914 Dated 30.06.2019.

Yours faithfully
. - 4 /")"
Encl: Form- IV \\v/,r),. NS

(A. C. Abdul Jabbar)
RFO & Head (P&L)

Copy W :
1) The Member Secretary, Central Pollution Control Board. Ministey of Environment,
Forest & Climate Change. Parivesh Bhawan, East Arjun Nagar, Delhi — 110 032




Form -1V
[See rules 18(za), 24(2)]

FORMAT FOR ANNUAL REPORT ON SOLID WASTE MANAGEMENT TO BE

[CALENDAR YEAR.  DATE OF SUBMISSION OF REPORT:
’UH 1@ ) o \(10(1 "om

SUBMITTED BY THE LOCAL BODY

T Name of the City/Town and | v .« « 1t ~pt b tatocman -
! Nadseof S oty T omn Kavaratti, U'T of Lakshadweep.

State ] . -

2 | Population - _J_ﬁ{»;}‘?q asper 2011 census. R

E....B... Area in sq. Kilometers L?’Sg 151[1_1 .
f Name & Address of local | |
| i hm!\ - Dept. of Environment & Forest, Kavaratti
- h.ic'phom Na (4896 262592, 04896 262598
- 1 Fax No. Uik-delianican, ik-elpoliey ¢ gov.n
|| E-mail. O S — .
! o) | % . |
? l Name of officer in- L}mrbt | Range Forest Officer & Head, |

dealing with solid waste . > o |
l | management (SOLID | Environment Division, 1
. O B, mmaiiepiapiy | LT, Of Lakshadweep, Kavaratti. !
| W ~M)Phone No: )
! | WASTEM)Phone No (14896 762896 |
4 Fux No. |
L Lk-efpolicyf@gov.in
i ~---ri_ mail: A S N
| Number of households in the I
| city/town . |
‘> | Number of non-residential J‘ 11847 j
| 6 ‘ premises in the ity [ Nii

| Mumber of election/ | 85 nos,

| sdministrative wards in the |
E city/town I ]
i Quamn\ of Solid waste (salid | 184pd ]

E summcd Quantity of sohd | '
| | waste generated in the local 337pd |

l

body arca per day in metric

.[0!\&5 ,_+‘_,, S S e m—— %

| | Quantity of solid waste |18 2pd
_collected per tperday

"Per capita waste collected per
. | day ‘gm/day

i 0,245 gm dqx

| A i e st e A e S =
| Quantity of sotid waste "
| 1 'p:! |
Lproccsch 4__4 . o |
! | Quantity of solid waste . |
. Mi ‘
.__@qsad at dumpsite/ landfill

‘_i _ S 7iEs..m;_lg_gg_r_gqgg}ngnammlly at present,

L nder Municipal Solid Waste Management ali 10
R inthabited Islands is producing estimated 34/tpd waste |
| Status of Solid Waste in which 15.8/pd is kitchen waste and 2.2 js street
| Management serviee | sweeping. The rest of the 171pd solid waste is
| | coconut bi-product which scattered all over the

eee—

Ex




T = ]

Segregation and storage of
waste al source

stored at source in
domestic/commercial/
institutional bins, If ves,

Whether SOLID WASTE is ‘}“
|
|

Yes.

"

Percentage of households
practice storage of waste at
source in domestic bins

20.41%

Percentage of non-residential
premises practice storage of
waste at source in commercial
| /institutional bins

I A—

40.95% ]

Percentage of households
dispose or throw solid waste
on the streets

Percentage of non-residential
premises dispose of throw
solid waste on the streets

Whether solid waste is stored
al source in a segregated form,
If yes,

Percentage of premises
segregating the waste at
source

Door to Door Collection of
solid waste

Whether door to door
collection (D2D) of solid
waste 1§ being done in the
city/town

Yes

The Department of Environment & Forest started
collection of door to door waste at Kavaratti Islands
from 22" July 2019. A total of 2418 houses is
participated in the scheme. Whereas in other 9
inhabited Island, the department made provision to

fidae manage their kitchen waste in their own backyards by |
; providing compose pit/biogas plant/bucket compost |
| | ete. It is propose to start door to door collect kitchen
| waste from all inhabited Islands (9 Island) from 1*
| week of October 2019.
Number of wards covered in |, N -
. | 12 wards
D2D collection of waste | S - - R
No. of households covered 2418

No. of non-residential
premises including
commercial establishments,
hotels, restaurants
educational institutions/
offices etc covered

[04 nos,

L ]




f } Percentage of residential and ' 1
- non-residential premises ~ |

covered in door o door
| collection through

Motornized vehicle . B }

| s s s |
- Containerized 10 i
y ‘
| tricyclehandeart i ’
|| Other device NIl . . |
! If not, method of primary Not dpphcublt 1
|

__jcollectonadopted -
.| Sweceping of streets i¥er
| Length of roads. streets. lanes, 1‘
bye-lanes in the city that need 185 km

o be cleaned

< 4 1

|

|

f [ | |

i | | Alternate I ice T’ '

'i Frequency of street sweepings I trequency : Dty | degs " week } Oacasoriely .

, . | and percentage of population | | ! ]

i | covered % of D a:l | ’| |

| populanon : i

J | Popalaton | oov |

[_jr Tools used - Rake Broom, Manvem Pikkas, knife etc. - 11

| Manual swccpmg 100% - - B

L _M‘_:t.hamcul sweeping NI - {

|| Whether long handle broom | Ves !
| used by sanitation workers - B .
| Whether each sanitation i |
| worker is given " No, the department is collecting the sweeping waste [
| handeart/tricycle for through four wheeler to the yard, every day. |

| collection of waste - e e coe e ———— i
I Whether handeart / iwicyele is \ R *

| contamerized I s ?{p__’iufa - f

| Whether the collection tool |

| | synchronizes with collection/ | |,

; | waste storage containers i ‘ |
Lmhzt.d e B e ‘

“T'No, each Island have maximum of 4 'iq m in area and |

' only one Central Garbage Depository is maintaining |

; | Secondary Waste Storage  for solid waste management. Considering the i

| facilities | transportation difficulties, the UTLA is under process |

Pl | 1o setup intermediate depository arca in each ward for |

| No. and type of waste storage 1'

L L | the segregation and treatment of biodegradable waste. |
!
1

deposinthecitytown |00 o RO

- Open waste storage sites '7\11 . S ]

C_ | Masonry bins | il - o - j
l Cement concrete cylinder bins | ]20 e “i
|| Dhalao/covered rooms/space 'an - I
Covered metal/plastic T\hl |
contamers - | - .

| Upt l.Imibins _&_ﬂﬂw_ o i
L l2w5mibins I Nil - B |




Nil

| Above Sm3 containers

Bin-less city

provided 2418 blue and green bins to each households
of Kavaratti Island to get the segregated biodegradable
and non-biodegradable waste from each households.
The 120 concrete bins is maintaining for the collection
of municipal solid waste from the emigrant and

| immigrant people visiting in these islands. In addition

the department is underway to place 35 nos. 200 litter
capacity bins to collect napkins from Kavaratti [sland.

Yes, in addition to 120 concrete bins, the departm 0

Bir/ population ratio

2418/11847. 2 bins each with capacity 10/kg to each
households in Lakshadweep and the programme will

be completed 31* December 2019,

e

Ward wise details of waste l 1
storage depots (attach)
WardNo:  |i$5 o

Area: 328Km

Population: 64429

No. of bins placed 4991

Total volume of bins placed | 53610 m3 o

Total storage capacity of

waste storage facilities in 18600 m3

cubic meters _ - |

Total waste actually stored at

the waste storage depots daily 29?? Kes.

Give frequency of collection

of waste from the depots Frequency No. of bins

Number of bins cleared B
Daily 4836 1

Alternateday I Nil 1

Twice a week 35 N
Onee a week 120 !
Ogccasionally Nil |

Whether storage depots have
facility for storage of
segregated waste in green,
blue and black bins

Yes. The department provided blue and green bins
for the collections of non-biodegradable and bio
degradable from each households at Kavaratti.
Whereas the department separately made provisions
to collect domestic hazardous waste once in a week
by providing transportation facility to stakeholders.

Whether lifting of solid waste |
from storage depots is manual

method used

Whether solid waste is lifted
from door 1o door and

or mechanical. Give Manual .
percentage :

| (%) of Manual Lifting of 1000% !
solid waste Nil !
(%) of Mechanical lifting |
Il mechanical - specify the Not applicable

| Yes. At present the department is collecting door to
- door from 2418 houses daily. The segregated
| biodegradable waste directly sending to the compost

-
A
\?\-\‘% :}

EQ!




[Tt tmmpmlcd o treatment plant
_direetly in a segregated form
| Waste transportation per day

t
|
|
3

Tvpe and Number of vehicles

used

!
| Animal cart
| Tractors
Non tipping Truck
| Tipping Truck
Dumper Placers
Refuse collectors
Compactors
] Others
- JCB/loader

' )xmnxm' of waste transporttd
| each day

. —
j I Frequency of xrumportmmn of

plant and the non-biodegradable waste is transporting |
| to the Central Garbage Depository/MRF centre. J

|18 nos. of 3 wheeler and 2 nos. of 4 wheelers is usmg
- for waste transportation at present,

| T

Non tipping Truck-18 nos.
| Tipping Truck - 2 nos.

Daily |

‘ 18 tpd biod‘.gmdable waste

| Percentage of total waste
J transported daily

I 51.43%

| Waste Treatment
| Technologies used

" Whether solid waste is
| lprocessed |
F ' If yes, Quantity of waste
tr | processed daily

1. Thumbeor model bio composting
l 2. Bio Gas Plant
;9_-_ Bucket Compost

| Yes

18/pd

" Whether ueatmcn‘fns done by
E lacal body or through an

L #&.nu

land(s) available with the
local body for waste
|| processing (in Hectares)
Land currently utilized for
; waste processing

Solid waste processing
| facilities in operation

, Selid waste processing
| facilities under construction
1

| Distance of processing
' facilities from city/town
|| boundary

| Details of technologies
- adopted

b

. ?

S| . -

Wj |- Thumboor model cnmpn;t pit

|

[.ocal body

| Yes !

6240 Sg.m

12, Bio Gas Plant

3. Electric compost machine is ordered to supply
Facilities are started at Kavaratti. Require to be '

extended in all other inhabited Island in phased

The depanmenl made compost pit as Thumboor

model of Alappuzha, Kerala as per the monitoring

| n.nmmiltt:c recommendation. Presently collecting

" from 2418 households at Kavaratti. Mainly kitchen
wastes are composting. Total quantity is 1.350 |

| Kgs/day. In other Islands. the sweeping ;

_ biodegradable waste is composting through the same |

ot e et e <




technology end approximately 16.65/tpd is

receiving/day.

The house to house collection started from 22° July

Composting . 2019. The final product will be only available after 2
‘ months, o

Vermi composting Not applicable at present

Bio-methanation Not applicable at present

Refuse Derived Fuel

The Electricity Department is producing refuse
derived fuel in Islands. The department instructed to
submit timeline action plan of the work to be
submitted to CPCB/Hon’ble NGT

Waste to Energy technology
such as incineration,

. : . Not applicable
gasification, pyrolysis or any
other technology ( give detail) o B |
Co-processing Not applicable -

Combustible waste supplied 1o
cement plant

Combustible waste supphied
to solid waste based power
plants

No cement factory is available in Islands and is not
applicable

Others

Solid waste disposal facilities

Nil - B f
A total of 10 Panchayats is in Lakshadweep. The
compost can be viably utilized for vegetable
cultivation developed by the Panchayat Raj

Institutions. ‘
No. of dumpsites sites Nil |
available with the local body S -
No. of sanitary landfill sites Nil
available with the local body | o S ]
Area of each such sites Nil

available for waste disposal

Area of land currently used
for waste disposal

Nil. The department have only MRF area with 19020
Sg.m in all [sinds

Distance of dumpsite/landfill

S 4 il
facility from city/town 1 o - -
Distance from the nearest -
S Nil
habitation -
Distance from water body Nil - e
Distance from state/national | Nil “;
highway y |
- B R — S |
Distance from Airport .~ ) R
Distance from important !
religious places or historical | Nil ‘
monument . e 4
hether it falls in flood prone Not applicable .
wred R !
Whether it falls in ¢ : . W
'het_her it falls in earthquake Not applicaible
fault line area B i 1
Quantity of waste landfilled ; x ‘
- \‘, "
sacli iy Not applicable _ o |

P s




{ Whether |: landfill site is med

'\k Whether Lighting facility is
| available on site

| Not applicable

A\‘?" Wlt&blﬁ

!
- Whether Weigh bridge facility |
_available

| SRS Chy Oty i i Sl

" Vehicles and ¢ equmpmer‘ﬁ

| used at landfill (specify)
Manpower deploved at

landfill site

© | Not applicable i

Not applicable

;‘-nl apphcablc

. Whether covering is done on
: daily basis ]
| If not, Frequency of covering |
| the waste deposited at the |
landfill

over material used

\ ot applicable

ol appicEble

Not applicable

Whether adequate covering
| material s available

| Provisions for gas venting |
. | provided

' | Provision for leachate
| collection !

B e SR
i

' Not applicable

Not applu.thlc

Not applicable \

'| Whether an Action Plan has |
g  been prepared for improving
solid waste management

| practices in the city

| | What separate provisions are
| made for : f
l i Dairy related activities : |

| Slaughter houses waste \
| C&D waste (construction
tdebris)

11| Details of Post Closure Plan
{ How many slums are

1 | identified and whether these

[ are provided with Solid Waste

- Give details of’

lncal body's own manpower
deIch.d for collection

(13 | includmg street sweeping,

i I sccondary storage.
transporiation. processing and
disposal of waste

i under process,

|| Management facilities : _w'_,

Yes. Action Plan on Swachh Lakshadweep Abhiyan

i« endorsed during the year 2014 and tenure period is

| from 2014-2019. Restructuring of Action Plan is

|

Attach details on Proposals. Qicpsﬁ taken, ]
Nil
Nil

Yes. Al the Construction & demolition waste 1

1

- generated from site 1s fully utilizing for baseline
filling of new domestic houses, considering the

| shortage of construction material in remote Isiands.
| Nil

No. No slums are present in Lakshadweep |

S ——— = =J

" Total 455 Swachh workers are appointed under e
contraet basis. Out of which 9 are Supervisors, 56 are |
Assessors and 390 are Karamcharis. In addition 27

Swachh Dhoot Volunteers appointed under Swachh
Survekshan for the monitoring of the Swachh |
Lakshadweep Abhiyan in Islands. |

Give details of:
| Contractor’ concessionaire’s
manpower deployed for
14 | collection including street i
sweeping, secondary storage.
. | transportation. processing and |
l | disposal of waste

= — S —1

Not applicable i




[Menliun briefly. the ‘
| difficuities being experienced
IS | by the local body in

‘ complying with provisions of
these rules

| B8 isang SEnry Uw
. e | vear 1996, Tilj ZGlziaﬂhW wzses
Mmtio!}’brfeﬂ}.'lf any are dumping in the site wng i
innovative idea is Whe lu nderg Sownchh i _" e~ :
implemented to tackle a on i i, 4%

" problem related to solid waste, | 1@ been initiated UTLA, ali Sumped

 which could be replicated by | S°&7¢¢ - ol
| other local bodies | :’}Zi“ed wre:sg;i:c;’;mm '\:m &l

! | except Kavaratti. Only 56 tonnes of cement bags s
| available in the MRF area that will be et
l | once the inginerator installed in Island

This is issued with t

he approval of Secretary, Environment & Forest vide Diary No
1914 Dated 30.06.2019.

oy
W
(A.C. Abdu¥Tabbar)
RFO & Head
Environment Division
Date: 30.06.2019

Place : Kavaratti

X
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hitps #iemar gov.inin/printmessage 71d=12779&7
Ik-dst@nic.in
Annual Report of Soild Waste 2018
From : Director, S&T <lk-dst@nic.in> Wed, Jul 31, 2019 01:21 PM
Subject : Annual Report of Soild Waste 2018 o»1 attachment

To : Member Secretary, CPCB <mscb.cpcb@nic.in>,
cpecbszo <cpebszo@yahoo.com>

External images are not displayed. Display images below

Sir

Kindly see the attachment regarding the Annual report of Solid Waste Management of UT
of Lakshadweep

Regards.
Member Secretary, LPCC &Director
Department of Science & Technology

U.T of Lakshadweep
Kavarattl

ﬁaﬂTGﬁ, adt UET&P[

. Annual Report 2018.PDF
117 KB
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File No.L.D-03002/12017-LPCC-UT-LKS

Pl
HRAG EIHR/GOVT. OF INDIA
FI&RTT UUTET/ LAKSHADWEEP ADMINISTRATION
efIG T T Wi/ L AKSHADWEEP POLL UTION CONTROL COMMITTEE
feem o Mafet fium, DEPAR I'MENT OF SCIENCE & TECHNOLOGY
SR G 552 555/ KAVARATTI ISLAND -682 555

File No: 1.D-03002/1/2017-LPCC-UT-LKS Dated: 31.07.2019

o
The Chairman
Central Poliution Control Board
Last Arjun Nagar
Delhi-110032

IdSY 'Sub: - Furnishing of Annual report regarding compliance of Solid Wastes
Management Rules, 2016- Reg.

Cieeic AN

I'he annual report in respect of this Union Territory of Lakshadweep in the preseribed
forms are dufy filled and furnished for the vear 2018 for further acion.

Please acknowledge the receipt.

Yours taithtully

(P.POOKOY
Member Secretary, [ PCC

I Theloint Secretary, CP Divisions, Minisiry of Environment. Forest and Climate Change. Indira
Parvavaran Bhawan, lorbhag Road New Delhi- 110003
I'he Member Secretary, Central Pollution Control Board. Parivesh Bhawan, East Ariun Nagar
Delhi-110032




File No.LD-03002/1/2017-LPCC-UT-LKS

Form -V
{See rule 24(3)]
Format of annual report to be submitted by the State Pollution Control Board or
Pollution Control Committees to the Central Pollution Control Board

PART A

The Chairman

Central Pollution Control Board
Parivesh Bhawan, Fast Arjun Nagar
DELHI- 110 0032

Annual Report 2017-18

| Name of the State/Union territory 7 " Lakshadweep |

2 Name & address of the State Pollution | Lakshadweep Pollution Control Committee
Control 1

3 Number of lacal bodies responsiple for | 1
| management  of solid waste in the |
! | State/Union territory under these rules '_ N )
4__| No. of authorization application Received | NIL !
S5 | A Summary Statement on progress made = Atached as Annexure-l

| by local body in respect of solid waste
| managemen: o e
§ A Summary Stalement on progress made | Attached as Annexure-[)

by local bodies in respect of waste

collection, segregation, transportation and

disposal | o |

7 A summary statement on progress made | Please attach as Annexure [1l

| by iocal bodies 1n respect af | NA
| implementation of Schedule [l

Date:31.07.2019 7
Place: Kavarath #—%1-——-
(P.POOKOY.

Member Secretary, LPCC

%Y

-y
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File No.L.LD-03002/1/2017-LPCC-UT-LKS

PART B
Towns/cities
Total number of towns/cities A0
Total number of ULBs N1l

Number of class | & class [] citiestowns :Nil

Authorization status (names/number)

Number of applications received ‘Nil 3

3
Number of authorizations granted Nil 3
Authorizations under scrutiny Nil

SOLID WASTE Generation status

Solid waste generation in the state (TPD)  :18

Collected

18

I'reated —

Landfilled - Nil 4
3

Compliance to Schedule | of SW Rules (Number/names of towns/capacity) F

Giood practices in Cities/towns 10

House-to-house collection : 4991 (for collection of non - biodegradable waste)

for all islands

Segregation : 375 Casual Laboures *

Storage : 9 Central Garbage Depository site

Covered transportation : 18 Nos of three wheeler and 2 Nos of {our wheeler

is using for waste transportation

Processing of SW (Number/names of towns/capacity)




o

File No,LD-03002/1/2017-LPCC-UT-LKS

Solid \Waste processing facilities setup:

Composting Vermi composting 'Eiogas' f RDF/Pelletization

f—:l No.
|

|

i

!
| ] — ,
] ‘T Total 32 nos. (3 nos, 1 2m?

{ and 2 1m’*at Minicoy island
l and 29 nos., 2 nos 2m*and

27 1m?at Kalpeni istand

!4
|
|

Processing tacility operational: Nil

SUNo. ] Composting [ Vermi composting

Biogas RDI/Pelletization

Total 27 nos. (3 nos, 1
2mPand 2 1m?at
Minicoy island and 2¢
nos., 2nos 2miand 22
| Im’at Kalpeni island

Processing facility under installation/planned:

SL.No. | L]ﬁnpom’ng _ Vermi composting Biogas RDF/Pelletization
| Thumboor model | Nil - Biogas plant | Nil
bio composting | Approximately
2 Bucket compost ' 7000
N DR S S | o

Waste-to-Energy Plants: (Number/names of towns/capacity ): Nil

| §1. Ne. I Planul ocation

Starus ot operation | Power generation (MW} Remarks

Disposal of solid waste (number/names of towns/capacity):

Landfill sites identified 7 Nil
Landfill constructed # Wil
Landfill under construction +Nil

Land{ill in operation  Nil




File No.LD-03002/12017-LPCC-UT-LKS

Landfill exhausted SNl
Landfilled capped * Nil

Solid Waste Dumpsites (number/names of towns/capacity):

[otal number of existing dumpsites L
Dumpsites reclaimed capped : Nil
Dumpsites converted to sanitary landfill : Nil

Monitoring at Waste processing/Landfills sires: Nil

SL. No. [ Name of lf"_-\mhiem 7‘5E;r()undw'atefrﬁLcachmc | Compost | VOCs
facilities | air l quality  quality )
S | — | 4 € S——
SR ————— N : — e — |

Status of Action Plan prepared by Municipalities
Tolal number of municipalities 7]

Number of Action Plan submitied L]

b s

-




File No.LLD-03002/1/2017-LPCC-UT-LKS

Annexure |
l.akshadweep is a group of 36 coral Islands and islets randomly scattered in the Arabian
Sea at a distance of about 287 1o 483 Km off the west coast of Kerala. These Islands are
geographically isolated from mainland as well as from each other. Total land area of Lakshadweep
Is 32 Sq.Km. It has a lagoon area of 4200 Sq.Km. Territorial water of around 20.000 Sq.Km and
has (1.4 million Ecologically Economic zone. Out of 36 Islands. only 10 Islands are inhabited.
Fhe Smallest and the largest among the Islands are 0.1 Sq.Km and § Sq.Kmin area.
Kavaratti is only considered as urban in nature. All other nine inhabited Islands are categorized
as “Rural™ and the population in these Islands is in between 252 to 11000. The total population of
the islands is 64,429 as per 2011 census. The LT Administration has two Government Hospitals.
three Community Health Centers ., $ Primary Health Centres and two First Aid Centers with a tozal

bed strength of 200 over the |10 Isiands.

In the peculiar circumstances prevailing in the Union Territory of Lakshadw eep, the task
of solid waste management is fully under the supervision and control of the Departiment of
Environment and Forests U.T of Lakshadweep. Since the task of municipal waste manggement is
not delegated to the local authorities. The Department of Environment and Forest are the
implementing authorities for all of the duties specified in Rules 11 and 15 of the SWM Rules.
2016.

Under the Municipal Solid Waste Management all 10 inhabited lslands is producing
estimated 351pd waste in which |5.8/1pd is kitchen waste and 2.2 is street sweeping. The rest of

|~

the !7/tpd solid waste is coconut bi-product which scattered all over the I[slands is managing

naturally ar present.

33




File No.LD-03002/1/2017-LPCC-UT-LKS

Annexure 11

A tctal of 85 wards are present in 10 Village Dweep Panchayats. 44 Waste Assessment Workers

and 330 sweepers are working uncer the Scheme ‘Sanitation, Health and Hygiene’. The scheme is
implemented through the casual labourers sponsored by the respective Village Dweep Panchayats and
would be under the supervision of the office of Department of Environment & Forest of the concerned
Island. The islands are scattered from cne another and no land fill is existing in any of the islands
Regarding stipulations under various sub clauses of Rule 11 regarding recognition and empowerment of
waste pickers, itis respectfully submitted that, the UTLA do not have organized or informal sector of waste

collectors, waste pickers in any of the Islands in Lakshadweep.

39
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Form -

‘l’!

‘ FORMAT FOR ANNLAL REPORT ON PLASTIC WASTF MANAGEMENT TO BE
SUBMITTED BY THE LOCAL BODY

e t—.-f_'_—
(S

Lt

__ under junisdiction

16

{4}

10

b

]

20

{13

¥Jrk;j§_‘l__‘_-__11|u|}|‘ with

i 43

i13)

(16)

Period of Repm‘lmg 2016-17

Name of the City or Iumﬂ and State.

P Name & Address of Local body

| No, Fax No, F-mail:

. |
!

[elephone |

Fotal Numbers of the wards in the area

Jota) Numbers of Households in the aren
_under jurisdiction

Number of households covered | ’1\ door o

deor collecuon

Fotal number of commercial establishments L
and Institutions in the area under |
ux:'ixdictiun - Commercial establishments - |
]".I’l”ltlﬂ‘- -
\umlmr of commercial establishments and
| Instiutions coverad by door to door
! coflection -Commercial esiablishments -
i in \[l[l.lllﬁk o
wnany of the mechanisms. put in place
o management of plastic waste in the area
- under ru‘i‘»d;cliun uinn-: with the dLmin ot

~tn

\.md: dl..l'dll‘\ oflmmxummre put in place |
tor manngement of plastic waste generated
0 the area under jurisdiction

\itach details of infrastructure required. if
\ulu..-iux

Quantity of [‘I.Jsl ic Wiste L&l’h.l.'lu. d during
the yvear from ares under jurisdiciion {in
IR 18 ) ) o
{ )lm"lll'\ \M_FEE'LSH.\.‘ \l-u:-lr.‘_c:;ﬁ:'\:i\‘d durn—g
the vear from area under jurisdiction (in
boitys 7

Quanuty of plastic waste channcelized for |

Peeyeling during the vear (in tons)

' Quantity of plastic waste channelized for
' use during the year (in tons)
1

Luantine ol imert or rejects sent e landiill
wes daring the sear (in wns) |

Union Territory of L ¢lwi1aduup

c\ f 1‘1‘,‘5'
Ll L_\F i karmm\up '\dmltmrrmiun.
Kavaratt

| U489 626 2398, (489 626 2392

Email: [kefpolioy@ipey

85 wards

Fi847

l].‘H“-

254 (Shops & Govi Instiiutions )

The department placed a total of 3417
community waste hans o all to
inhabited [shand

MSW incinerator will be install shortls
mall the islands

P36.00MT

N

the U] of L ﬁshml\\ccp have no
Reeyeling Unit. The recyclable
materials are transported 10 Kochi s
recycling -
Phe UIT of Lakshadseep have nu
landfill sites . The rejected matenial

(ifert wastel used tor base filiis M 1




(200 |

| Metails of each of facilities used for
processing and disposal of plastic waste
Facility-[

1 Name of operator

i) Address with Telephone Number or
NMaohile

| Capagity

1) Fechnology Used

v Registration Number
vi} Validity of Registration (up to!

| shortage mn [sland.

. The old incinerator in all 10 [sland is

not working. The supply order is given |
to Municipal Solid Waste Managemen
mncineration with a capacity of 100 kg,

S0 kg and 23 Ky is respectively, 3 nos
106 Keg incwmerator already reached in

the Island of Kavaratti. Amini. Androt,
Minicoy and Agaui. And the

installation and commission of :
icinerator is in progress. It is expected |
to reach SO Kg. and 25 Kg incinerator
within w month period.

At present the department have
incineration tactlity for processing the
waste. That will not be fully installed
now. But the installation process is |
going on in all the islands. .

Department of Environment & Forest.
LT of Lukshadweep

(489 626 2398, (1489626 2392

100 Keper hrand 536G Keg: per hr
Incineration withoat energy

Under installation

|
U= S5

Facility-11 1) Name of operator i1) Address
with Telephone Numbcer or Mobile 1)
Capacity iv Technology Used v)
Regstration Number Validity ot
_Registration (up o)

Give details of Local bodyv's own
manpower deployed tor cotlection including
street sweeping, secondary storage,
transportation, processing and disposal of

waste.

Grive details of; Contractor or
concessionaire’ s manpower deploved for
coltection including street sweeping,
secondary slorapge, transportation,
processing and disposal of waste.

21 Mention brietly. the ditficulties being

- The department of Favironment &

expericnced by the local bady 1 complving | reaching through waves and currents,
L e P L Hbedmpi Vil | reachiing Wiratigh Wavies ahu CUrrents,

PN

Forest is only as the Nodal agency 1o

| look aficr the collecnion including streer
| sweeping. secondary storage.

transportation. processing and disposa!
of waste at Lakshadweep with the entire |
support of 375 casual labourers

provided by the Village Dweep
Panchayat in all the islands

The department ix in the final stage tor
contractual appointment of 453 Safa:
Karamcharis tor deploying the

_ management ol waste at Lakshadweep

Nil

The Geographical Isolation, Plastic



9

with provisions ol these rules including the | cement bags for construction, huge
| financial constraints. it any volume of coconut bi-product ete.

- generated in Islands are the main
difficulties experience by the local
body. 1he appropriate technologies is
the main hurdles to tackle the problems

i The Union Territory do not have a
. | cement factories and waste (o eneryy
‘ plants is not viable and eco-friendly n
Isfand condition. A towal of 5 crore
carmarked for Integrated Waste in
UTLA.

1
l
E

Whether an Action Plan has been prepared
. tor improving solid waste manitgement . _
; . i) e Fiafhon under process (copy of Lakshadweep
(22} practices in the ¢ty 1t ves (attach copy} | Abhivan is attached)
3 ok Abhiyan is attac
| Date of revision: \ - o

Yes. Restructuring of action plan is

This is issued with the approval of Secretary, Environment & Forest vide Diary No
1864(A) Dated 17.07.2019. ™
&

\ .
(A.C. Abdal Jahbar)
RFO & Head (Envt.)
Date: 17.07.2619
Place: Kavaratti




Form -V

R-2

[See rules 17(2)]
FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE
SUBMITTED BY THE LOCAL BODY

(1

Name of the City or Town and State:

Population

Area in sq. kilometres

Name & Address of Local body Telephone
No. Fax No. E-mail:

Total Numbers of the wards in the area
under jurisdiction

(6)

Period of Reporting: 2017-18

Union Territory of Lakshadweep

64429 as per 2011 census
32 Sq Km
Department of Environment & Forest,
UT of Lakshadweep Administration.
Kavaratti

0489 626 2598, 0489 626 2592

Email: [k efgpolicy@gov.in & lak-def@nic.in

" Total Numbers of Households in the area
' under jurisdiction

85 wards

11847

) }l Number of households covered by door to

door collection

11847

(8)

and Institutions in the area under
jurisdiction - Commercial establishments -
Institutions

Total number of commercial estublishments

254 (Shops & Govt. Institutions)

(9)

Number of commercial establishments and
[nstitutions covered by door to door
collection -Commercial establishments -
Institutions

254

(10)

(1

Summary of the mechanisms put in place

for management of plastic waste in the area

under jurisdiction along with the details of

Attach details of infrastructure put in place

for management of plastic waste at |, -
N geme P aste ganersed ' in all the islands

in the area under jurisdiction

(12)

‘Attach details of infrastructure required. if’
any along with justification

(13)

(14)

Quantity of Plastic Waste generatéd dui'iingm

the year from arca under jurisdiction (in
tons)

| agencies involved in door to door collection

{
e ¥

I'he department placed a total of 3417
community waste bins in all 10
inhabited I[sland.

-
MSW incinerator will be install shortly

Yes

148.00 M/T

Quantity of Plastic Waste collected during
the year from area under jurisdiction (in
tons)

148.00 M/T

(15)

' Quantity of plastic waste channelized for
|

recycling during the year (in tons)

43149 M/T

Quantity of plastic waste channelized for
use during the year (in tons)

The UT of Lakshadweep have no

Recyeling Unit. The recyclable
materials are transported to Kochi for
recyeling |

Quantity of inert or rejects sent 10 landfill
sites during the year (in tons)

| (inert waste) used for base filling in

The UT of Lakshadweep have no
landfill sites. The rejected material

13




(18)

Details of each of facilities used for
processing and disposal of plastic waste
Facility-l

i) Name of operator

if) Address with Telephone Number or
Mobile

ii1) Capacity

iv) Technology Used

v) Registration Number
vi) Validity of Registration (up to)

| shortage in Island.

Facility-11 i) Name of operator ii) Address
with Telephone Number or Mobile iii)
Capacity iv) Technology Used v)
Registration Number Validity of
Registration (up to)

construction work, which is acute

The old incinerator in all 10 Island is
not working. The supply order is given
to Municipal Solid Waste Management
incineration with a capacity of 100 kg,
50 kg and 25 Kg. is respectively. 5 nos.
100 Kg incinerator already reached in
the Island of Kavaratti, Amini, Andrott,
Minicoy and Agatti. And the
installation and commission of
incinerator is in progress. It is expected
to reach 50 Kg. and 25 Kg incinerator
within a month period.
At present the department have
| incineration facility for processing the
 waste. That will not be fully installed
now. But the installation process is
' going on in all the islands.

| Department of Environment & Forest,
| UT of Lakshadweep

| 0489 626 2598. 0489 626 2592

100 Kg/per hr and 50 Kg/ per hr

|

Incineration without energy

Under installation

| Under installation

Nil

(19)

Give details of® Local body’s own
manpower deployed for collection including
street sweeping. secondary storage,
{ransportation, processing and disposal of
wasle.

The department of Environment &
Forest is only as the Nodal agency to

sweeping, secondary storage,
transportation, processing and disposal
of waste at Lakshadweep with the entire
support of 375 casual labourers
provided by the Village Dweep
Panchayat in all the islands

The department is in the final stage for
contractual appointment of 455 Safai
Karamcharis for deploying the
management of waste at Lakshadweep

look after the collection including street |

(20)

Give details of: Contractor or
concessionaire’s manpower deployed for
collection including street sweeping.
secondary storage, transportation,
processing and disposal of waste.

| Nil

1)

Mention briefly. the difficulties being
experienced by the local body in complying

The Geographical Isolation, Plastic

! reaching through waves and currents,

AN




financial constraints, if any

with provisions of these rules including the [ cement bags for construction, huge

| volume of coconut bi-product etc.
generated in Islands are the main
difficulties experience by the local
body. The appropriate technologies is

' the main hurdles to tackle the problems.

The Union Territory do not have a
cement factories and waste to energy
plants is not viable and eco-friendly in
Island condition. A total of 5 crore
earmarked for Integrated Waste in
UTLA.

(22)

for improving solid waste management
practices in the city? If yes (attach copy)
Date of revision:

Whether an Action Plan has been prepé}éd

| Yes. Restructuring of action plan is
| under process (copy of Lakshadweep

Abhiyan is attached)

Date:

This is issued with the approval of Secretary. Environment & Forest vide Diary No.
1864(A) Dated 17.07.2019.

17.07.2019

Place: Kavaratti

N\ A 7;\”“‘"}‘

(A.C. Ahduw/bbar)

RFO & Head (Envt.)
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™~ YR SR/ GOV, OF INDIA
: TG TR / LAKSHADWEEP ADMINIS TRATION
aafgur ﬁiﬂﬁﬂlﬂ} / (Department of Environment & Forest)
fifa WUPT/ POLICY & LEGAL DIVISION
{ Kavaratti Island - 682555
F-mail; lak-deti@mic.in and keefpolicy@gov.in , Ph - 04896 262598

E.No.109/12019 - §¥S T (pany Reiw: 29.07.2019

Te
The Member Sec .
Lakshadweep Pallution Conirol Committee,
Department of Science & Technology.
UTLA, Kavarami,

Sub: - E&F- Annual Report on Plastic Waste Manggement at Lukshadweep in

compliance to the Plastic Waste Management Rule 2016 - Reg;
Ref: Meeting Notice F No.66/3/2018-E&F, dated 28.05.2019

. In compliance 10 the Plastic Waste Management Rule 2016 and Plastic Waste
Management (Amendment) Rule 2018 in UT of Lakshadweep. The department of
Environment & Forest is prepared and submitted the annual report in Form- V on plastic waste
management in Lakshadweep in the vear 2018-19 as per the Subsection (2) of Section 17

Annual Reports under the Rule,
This is issued with the approval of Secretary, Environment & Forest vide Diary No,
1910 dated 29.07.2019,
z g Yours faithfully
s
: Form- V e

O (A.C. At;m{-uan
‘ RFO & Head (P&L)
) Copy to :

1) The Member Secretary, Central Pollution Control Board, Ministry of Environment,
Forest & Climate Change, Parivesh Bhawan, East Arjun Nagar, Dethi - 110 032

e

s B R

=
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Form -V
{5ee rides 172 :
FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE
SUBMITTED BY THE LOCAL BODY

Period of Reporting: 2018-19

(1) | name of the City or Town and State: Union Territory of Lakshadweep

2| Populstion — 64430 as per 2011 census

(3) | Aren in sq, kilsnetres _ 32 Sg Km _
Name & Address of Local body Telephone No. | o f“.ﬁm""::iﬁ“&“'mw’ M&Mﬁi

(4) | Fax No E-mail: | 0489 626 2598, 0489 626 2592

. o _'__‘m____“__’ﬁ_mall: te-efpolicy@iov.in & lakd il

) Tml ngmbers of uj -wm-ds in the area under 85 Wi
Totul Numbers of Households in the area under

(6) jusisdiction o | {in? , - ]
Number of households covered by door ta door |

(M | sottection l ‘I_Sj‘?' | . N
Total number of commercin! establishments and

(8) | Institutions n the area under jurisdiction - i 254 (Shops & Gov. Institutions)
Commercial establishments - Institutions | ]
Number of commercial establishments and '

(9) | Institutions covered by door 10 door collection < | 254

Commercial establishments - Institwtions |
Summiary of the mechanisms put in place for :

dmmmawdmm

management of plastic waste i the area under , : :
{1 jurisdiction along with the details of agoncies mn‘;uuu} waste bins in all 10 inhabired
involved in door to door cotlection '
R Thos MSW meinerator at a capacity of

100K gs resched in the Islands of Kavarsiti,
Agarti Amini, Andrott and Minicoy and the
(st lation and commissioning process
underway. 5 Nos more S0/25Kg incinerator
wiven supply order to ENSYS pvt Madras
ves thie istands of Kadmat Kiltan Chetlnt
Bitral and Kalpeoi and will be install and
commissioning on vr before 31" December,
2019

Yes, One no of shredder is wiready given
supply order to the firms for Kavaratti island
9 more shredder & Crusher for plastic bottle

Attach detils of infrastructure put in place for
(11) | management of plastic waste generited in the
aren umder jurisdichion

Attach details of infrastructure required, if any

{12y e Ly mmmkwdﬂ&mlmﬁ
along with justification | 9 Crore is carmarked in I plan 2019:20
- for the managernent of Integratied Waste in
UTLA -
(13) fﬂg , area under jurisdiction (in tons) _ 153.00 MT
(14) Quantity of Plastic Waste collected during the 153.00 MIT
| year from area under jurisdiction (in tons) £
! o 173,00 M/T. The department also
(15) Quantity of plastic wase chantielized for transparted earlier segregated waste kept at
recycling during the yvear {in tons) CGD along with the waste generated during

| the year 2018-19
The UT of Lakshadweep have no Recycling
Unit. The recyelable materials are
1o Kechi for recye

(16 Quantity of plastic waste channelized for use
during the year (in tons)

¢




4g

T The UT of have no landfi™
(17) | Quantity of inest or rejects sent 1o landfill sites sites. The rejected material (iner waste)
during the year (in tons) used for base filling in construction work.
- which is acute shortage in Island.

Details of each of facilities used for processing |

and disposal of plastic waste Facility-{
The incinerstor for the incineration far non [
-recyclable waste / reuse waste are '

expiained in para 11 above. In addition the
dopmnmismd«mtom 10

Nas shredder and crusher to each unit of
MRF in islands during the year 2019-20, s
is expected install and commission on or
before 31" December, 2019,
!
(18) f
. t of Envisonment & Forest, UT
i) Name of operator | mwwn
it) Address with Telephone Number or Mobile | 0489 626 2598, 0489 626 2592
iii) Capacity 100 Kg/per hr and 50 Kg/ per hr
iv) Technology Used ! Incineration withou energy
| The local body s submitting request for
v) Registration Number consent of operation of incinerator to
LPCC, UTLA
vi) Validity of to isunderway
Facility-11 i) Name of operator 1) Address with
Telephone Number or Mabile i) Capacity iv) i
Technology Used v) Registrution Number
Validity of Registration (up 10)
The  Environment Division ender the
department of Environment & Forest is the
local MMMW&'W
Ruie, 2016, A total of 10 islands with 85
wards came under the division till date, A
total of 9 Supervisors, 56 Assessors and 3%
Karamcharis are working under Integrated
Waste Management Rule, 2018 in the tocal
body under the supervision and control of
Give details of: Local body’s own manpowgr Range Forest Officer and Head Environment
(19) deployed for collection meluding street Division. A wstal of 180 Km Govt, Road is
Sweeping, secondary storage, ransporation, mamtaiming under street sweeping every
processing and disposal of waste, day. 10 Nos muterinl Recovery Facilities
Buswimnlmlspmof;mwa
maintaining in islands. In addition the
divisionhunhnamofszﬁs&m&r
installation  and  commissioni f
Give details of: Contractor or concessionaire’s
(20) | manpower deplayed for collection including
street sweeping, sccondary storage,




A

21

| trangportation. processing and disposal of

| wgste.
o b

Mention briefly, the difficuities being
experienced by the lacal body i complying
with provisions of these roles ichiding the
finmicial constraints, if any

(22)

Whether an Action Plan has been prepared for

improving solid waste management practices in

the city? If yes (attach copy) Date of revision:

The Geographical Isolation. Plastic reaching
through waves and currents, cement bags for
consiruction, ets. genemted in Islands are the
wain difficulties experience by the local
bodyv. The appropriate technologies is the
main hurdies (o tackle the problems. The
| Ugion Territory do not have a cement

factories and waste 1o energy plants in
lslands. A total of 9 crore earmarked for
Integrated Waste in UTLA for the year
2018-19. An wmount of 10 Crore is required
form SBA for tmansportation vehicle |
| automatic swecping machines, beach ares
| clearing equipment and manpower and infra
structure development, which is immediate
requirement considering the evo- sensitive
| zone in islands

Ves. Restructuring of action plan is under
process. The department of Environment &
Forest engaged Consultant for the
restructuring of Action plan on Swachh
Lakshadweep Abhivan on 29" June, 2019
(copy of Swachh Lakshadweep Abhiyan

| 2014-19 is untaghed herewith)

Dated 29.07.2019.

Date: 29.07.2019
Place: Kavaratti

This is issued with the approval of Secretary, Environment & Forest vide Diary No. 1910

N <\

(A.C. Abdutdal
RFO & Head (P&L)
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e
Ik-dst@nic.in

Annual report as per Plastic waste Management Rules, 2016

From : Director, S&T <lk-dst@nic.in> Tue, Jul 30, 2019 01:32 PM

Subject : Annual report as per Plastic waste Management 423 attachments
Rules, 2016

To : Member Secretary, CPCB <mscb.cpcb@nic.in>
Cc : PA to MS, CPCB Delhi <vmoni.cpcb@nic.in>, CPCB

<cpcbsuresh@gmail.com>, pkgupta cpcb
<pkgupta.cpcb@nic.in>

Pl. see the annual report as per PMW rules.2016 for the year 2017 and 2018

Director

Department of Science & Technology
U.T of Lakshadweep

Kavaratti

Prensasté

aaw, ﬂ'ﬁmaﬁ

- PMW.PDF
24 KB

= pmwl.PDF
29 KB

= pmw2.PDF
489 KB

hitps /lemait.gov nfhiprinymessage?e=127178xim=1 2




YR §@H/GOVT, OF INDIA
&Y TUEE/ LAKSHADWEEP ADMINISTRATION
s o P wfifd/ LAKSHADWEEP POLLUTION CONTROL COMMITTEE
fagm wd Wefaft fAnm, DEPARTMENT OF SCIENCE & TECHNOLOGY
HE 49 682 555/ KAVARATTI ISLAND -682 555

File No: LD-03004/1/2017-LPCC-UT-LKS Dated2C,07.2019

FaTo
The Chairman
Central Pollution Control Board
East Arjun Nagar
Delhi-110032

f&a /Sub: - Furnishing of Annual reports regarding compliance of Plastic Wastes
Management Rules, 2016- Reg.

HaT/sir,
The annual report in respect of this Union Territory of Lakshadweep in the prescribed

forms are duly filled and furnished for the year 2017 and 2018 as desired.

Please acknowledge the receipt.
Yours faithfully
Encl:A/A
(P.POOKOYA
Member Secretary, LPCC
Copy to:-

1. The Joint Secretary, CP Divisions, Ministry of Environment, Forest and Climate Change,
Indira Paryavaran Bhawan, Jorbhag Road, New Dethi-110003

2. The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar Delhi-110032.
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Form-v
STATE-WISE STATUS OF IMPLEMENTATION OF PLASTIC WASTE MANAGEMENT RULES, 2006 FOR THE YEAR 2018 ANNUAL REPORT Format
| Ne i | Estimated | Mo, Of registercd Plastic [ Na.of Detalls of Plastic | Partial or Staus of Explicit | Details of the meating of | No. of Number of
the Plastic Manufecturing or Recycling | Univegistere | Waste | comypiete ban | Mariing Pricing | State Level Advisory vighations | Municipal
SPCB o | Waste (inciuding multitayer. [ﬂwanrc Managerent | on usages of Labelling on ofcarry | Body (SLA] slong with ts | snd action | Authority or
"4 goneratio | compostable} units. (Rule &) manufactisr] | (WM} eg | Plastic Carry carry bags (Rule | sags recortimendations op taken an Gram
| b Tons Per ng Recycling | CoBection, | Bags (through | B} {Rule 10} | implementation (Ruse nan- | Panchayet
| | Anmim | units. (in Segregation, | Exstutive . 11) comgliance | under
[TRA} Piastic | Compost | Multilay | residentisl | Disposal {Co- Orer] | Artach Lm oh ity of | Jurisdiction
units | abde et lor processing road copy of provisions | and
Plastic | Plastic | wnapproved constructionerc| | novfication or | O N0t Somalled) ofthese | Submission
; Units  [units | powas) [Reies 6) (Attach | wmpcutive arder | OMPled Rules of Annual
{ 1 sepmrate sheet) 1 | Report 1o
| i i | CPCR
g i uie12) |
e L IS T—
(1 {21 (3) | 8} (s1 1) ] 18} (] {1 ey
I ET e Nil il il Aivathed Notification | NA NA Constitution of Advisary | NI )
| FNo. 17/2/%6 pody Notfication Fio. 1
| STAE dutes 66/7/201BERF dated
| 17.07.1998 &5 11.08.2018 is enclosed.
| ‘ enclosed. Meeting has Deen |
! | | canvent 1 teview the |
| f effective monitorng of
Il ‘ these rules




Status Report for the Year 2017
Collection of waste

The Department of Environment & Forest is the nodal agency to look after the
collection, storage, transportation, processing and disposal of waste. Total of 3417 community
waste bins has been placed in all 10 inhabited islands of Lakshadweep for collection of waste.

Segregation of waste

The waste are collected directly from the bins by Panchayat laborers and transported to
Central Garbage Depository (CGD) for segregation and disposal. Secondary storage and
segregation is being carried out by the casual labors engaged with the Village Dweep Panchayat
(VDP) in all islands.

Disposal of waste

The waste which are incinerable were transported to incinerator site and non incinerable
(recyclable) were separately kept at CGD for transporting to mainland for recycling station (At
present the incinerator is not working action initiated for commissioning of incinerator in all

inhabited islands).
P.POOKOYA 5

Member Secretary, LPCC




Status Report for the Year 2018
Collection of waste

The Department of Environment & Forest is the nodal agency to look after the
collection, storage, transportation, processing and disposal of waste. Total of 3417 community
waste bins has been placed in all 10 inhabited islands of Lakshadweep for collection of waste.

Segregation of waste

The waste are collected directly from the bins by Panchayat laborers and transported to
Central Garbage Depository (CGD) for segregation and disposal. Secondary storage and
segregation is being carried out by the casual labors engaged with the Village Dweep Panchayat
(VDP) in all islands.

Disposal of waste

The local body started channelizing the plastic waste during the year 2017-18. Non
incinerable (recyclable) with a quantity of 431.49M/T (including waste from previous year)
were channelized for recycling. The waste which are incinerable were transported to incinerator

site.

p.poOKOYA (_J
Member Secretary, LPCC
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BLRNISTRAT:ION QF Ini
UNION TERRITORY OF LAKSHADWETS
DEPARTMENT OF
SCIENCE, TECHNDLDSY & ENVIRONMENT

Kavarenti fsland,
Dated : 17-7-1898.
NOMIFICATION

B, fla, T742/86-8T7 & € :- Wheress. 1o dasura  that nop-bio. degradebie
-quimm garbege Live eliminsung fitering, 8¢ 20 e minknis
gesatinn of non-bio dagiidedle waste hazardous (o the islatds frohiBibog the use

' ._*mmmmmm-mm
"Lakthadiveep Sanltition ‘and Congevpicy bye-liws wes Dulifiehed i the
LY ‘fh-d 2Nk My, 1996 invitieg comments 1o reach e Deaputy
{897 onorbefois 24th June, 1986;

Mhlﬁpﬁ commants 5o received heve bHaen duly considered.

HNow, thapatom, the Adndnistrator. U. T. of Lakshsdwesn! jn- excarcise
& tha powens Tontened by wation 82 of the Lakehsdwesp mum fReguieions,
1“‘“”“%!%% namely~

SR Mmmmmmnmamm
2700 Bye-laws, 1996,

(2) tnqmndnmmnbu ¥, of Lakshadwoop.

=7 £3) Theyshall conie into forer o mich dare ee HaHied in e QBcle)
Mﬂﬂdﬂhﬂdmmhmuﬂlﬁm

L Inihese bye-lews, unfess the contaxt oilerwise satuiios —
m muwh Lakshadwenp Panchayar Regulations, 1954 shali

@)mwum MMMWWM
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The Diredior, Planning, Statigtic & Taxation
| The Senior most RFO, B8F
Ms, Suritha Ismail, Saciel Werker
11 | The RFO, Environment; E&F
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Plastic Ban —Inspection/raid conducted by Island level
| Commlttee under Plastic Bye Law, 1998

Number of Inspectuon conducted in retail

el Island

Agattl j 0 9
Amini 5 | 39
Andrott 25 10 29
B0 |
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Biomedical waste management - annual report 2017-reg
From : Director, S&T <Ik-dst@nic.in> Mon, Apr 29, 2019 04:52 PM
Subject : Biomedical waste management - annual report 2017- #1 attachment

reg

To : mantu choudhury
<mantu.choudhury@rediffmail.com>, youthika cpcb
<youthika.cpcb@nic.in>

Sir,

Kindly see the attachment

Director

Department of Science & Technology
U.T of Lakshadweep

Kavaratti

& ain 3 grah:

== BMW report 2017.PDF
108 KB

hitna-llamall new infhinrintmace anaPid=A0EON 0 i




YRE WPR/GOVT. OF INDIA
_ W&EIY YRR/ LAKSHADWEEP ADMINISTRATION
ey wegeur s 9RAfR/LAKSHADWEEP POLLUTION CONTROL COMMITTEE
9 o it APy DEPARTMENT OF SCIENCE & TECHNOLOGY
ATl §1U 682 555/ KAVARATTI ISLAND -682 555

File No.LD-03003/1/2017-LPCC-UT-LKS . Dated: 2§.04.2019

JaifATo
Shri B.Vinod Babu,
AD & DH, WMD-1
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
New Delhi- 110 032

E-Mail : mantu.choudhury@rediffmail.com, youthika.cpcb@nic.in.
fAYURY /Sub:- Hon'ble National Green Tribunal order dated 12.03.2019 in the matter
of 0.A. No. 710 of 2017 regarding Biomedical Waste Management- Regarding

Ref: F.No.B-31011/BMW(42.30)/2019/WMD-1 dated March 22,2019
shift/sir,

KindlyrefatheleuerciwdmthcmbjoctmgudinsmsHm'bleNaﬁmaleen
Tribunal order dated 12.03.2019 in the matter of O.A. No. 710 of 2017 of Biomedical Waste
Management. IamhzmwithfomardingﬂnwnsoﬁdatedanmmlreponoftthMWhrespect
of U. T of Lakshadweep for the period from January 2017 to December 2017 for further
necessary action from your end.

Kindly acknowledge the receipt of the same.

yad Yous ithfully,

(PPOOKO
MEMBER SECREARY, LPCC

Copy to PA to Secretary, S&T and Chairman, LPCC for information.
Copy to Conservator of Forests, Dept. of Environment & Forests for information
Copy to Director, Health Services for information.
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TuulmnanofHCFS 25
(§)] Bedded 10
g:;)m Ncm‘Jf 15
number of Beds 250
SuuuofAnﬂicn'aﬁon
(a) TowmmbarofHCFs liedibrAUthmm i : Nil*
®) TomﬂlmabaofHCFsg:mdAuﬂmﬁaﬁm : Nil*
() Tmlmmbeofappﬁmﬁmnndummmim : Nil*
((d)) ;”mzﬁ?é’pﬁm‘w Nil*
€ Total number sinﬂpmouwithm for authorization .25
Quantity of Bio-meds wmmlﬁmanlig/.ﬁgm‘
((;;g Waste generation :yyboddedw (hKyday) :l98ky¢ky
Waste generation non itals (in S
(€) Any other o n 225 kgl
Total * 423 in Kg/day
B tmatmmanddilpoul
(u)%ﬂbwmmmmddwbyHCFs(Pl«umlondmaupuAnm-l(:))
SLNo. | Health care Trmng:&Dispom
No.  of [ Toal i fac Total p
e inm!lodmptweh'wm ility — b—medic:
h'\'lpg dhpouabyupuw
captive treatment
treatment in
facilities 'Iyp_eoftmumm No Capacity (in
ment
1 Bedded 10 Incinerator k] 25 ) l.Kdday.(Qm
- working
Plasma pyro} Nil -
Autoclayes 2 7.5
Microwave 1 38
Shredder
Needle ti Cutter | 18 1.5
4 52
Sharps oo or J l _ ke/day
concrete
burial pits 3 32
Chﬂmiu..l 8 2.8 kg/day
2 Non-bedded 15 | incinerator |
Plasma
Autoclaves
N&'rm:: |
Shredder e
encapsulation o I
concrete
buriai pits
Any other
lna_ﬁm
“Total (in 88
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Hon'ble NGT matter-court matter-Urgent
From : Director, S&T <Ik-dst@nic.in> Fri, Apr 26, 2019 05:38 PM
Subject : Hon'ble NGT matter-court matter-Urgent #1 attachment

To : mantu choudhury
<mantu.choudhury@rediffmail.com>, youthika cpcb
<youthika.cpcb@nic.in>

Kindly see the attachment

Director

Department of Science & Technology
U.T of Lakshadweep

Kavaratti




File No.LD-03003/1/2017-LPCC-UT-LKS

4

L

WIS §@R/GOVT. OF INDIA
TN HUT LAKSHADWEEP ADMINISTRATION
ST ST Frior RARILAKSHADWEEP POLLUTION CONTROL COMMITTEE
Resreree sttedfidt fAwry DEPARTMENT OF SCIENCE & TECHNOLOGY
Faveht € 682 555/ KAVARATTI ISLAND -682 555

File No: C-18018/1/2019-LPCC-UT-LKS Dated: 5, .04.2019
FaTo

Shri B.Vinod Babu,

AD & DH, WMD-1

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,
New Delhi- 11D 032

E-Mail : mantu.choudhury@rediffmail,.com, youthika.cpcb@nic.in.

COURT MATTER/URGENT

faar /Sub:- Hon'ble National Green Tribunal order dated 12.03.2019 in the matter of 0.A,
No. 710 of 2017 regarding Biomedical Waste Management- Regarding

Ref: F.No.B-31011/BMW(42.30)/2019/WMD-| dated March 22,2019
=S,

Kindly refer the letter cited in the subject regarding the Hon'ble National Green Tribunal
order dated 12.03.2019 in the matter of O.A. No. 710 of 2017 of Biomedical Waste Management. |
am herewith forwarding the consolidated annual report of the BMW in respect of U. T of
Lakshadweep for the period from January 2018 to December 2018 for further necessary action
from your end.

Kindly acknowiedge the recaipt of the same,

wEEH/ Yours faithfully,

(P.POOKOY,
MEMBER SECREARY, LPCC

Copy to PA to Secretary, S&T and Chairman, LPCC for info ! %3;1
Copy to Conservator of Forests, Dept. of Environment & Forests for info ation
Copy to Director, Health Services for information.

116




) File No.LD-03003/1/2017-LPCC-UT-LKS
= >ormussion of Annual Report Information on-Bie-medical Waste Macug
¢ 3F05: P00y JPCB for the period January 2018 to December 20 =

= =2 fz 2ullunon Comtos Board Pollution Control Commitiee: Lassiscwises By

Commitce
H sz 3¢ Nodal Officer with Teiepions contract welephone no. & email: Shr Mubs= 3 | Sommmer
Mob: 9446357060, E-mail: k-gx oz =
T2l sumber of HCFS 125

Beadded 210
i1 Non Bedded 115
< Total number of Beds : 250
-] Status of Authorization
(a) Total number of HCFs applied for Authorization : Nil*
(b) Total number of HCFs granted Authorization : Nil*
(c) Total number of application under consideration : Nil*
(d) Total number of application rejected : Nil*
(e) Total number of HCFs in operation without applying for authorization :25
6. Quantity of Bio-medical waste generation (in Kg/day) :
(a) Bio-medical waste generation by bedded hospitals (in Kg/day) : 238 kg/day
(b) Bio-medical waste generation by non-bedded hospitals (in Kg/day -
(c) Any other : 289 kg/day
Total : 527 in Kg/day
% Bio-medical waste treatment and disposal

8. (a) Captive Bio-medical waste treatment and disposal by HCFs (Please enclose details as pe-
Annexure —I(a))

Health care facility Treatment & Disposal

No. of | Total installed captive treatment facility Total  bio-medica
HCFs waste treated &
having disposed by capine
caplive treatment facilities i
treatment kg/day

facilities | Type of trcatment | No. Capacity (in
equipment kg/day)

Bedded 10 Incinerator 3 25 1.2 Kg/day. (One
incinerator working
at Amini island)
Plasma pyrolysis Nil -
2
1

| Autoclaves 9 kg/day
Microwave 52 kg/day

| Hydroclave
Shredder

Needle tip cutter 13 1.4
Sharps 4 4.5 kg/day

oncapsulation  or

concrete pit

_Deep burial pits 5 38 kg/day

Chemical 8 4.7 kg/day
lisinfecti

13

Non-bedded 15 Incinerator
Plasma pyrolysis _
| Autoglaves
Microwave
Hydroclave
Shredder

Sharps

encapsulation  or
conerete pit 1
Deep burial pits

Any other treatment
equipment

Toral (in kg dav) 110.8 kg/day
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File No.LD-03003/1/2017-LPCC-UT-LKS

b) Bio-medical waste treatment & disposal by CBWTFs (Please enclose details as per Annexure -1(b))

Total number of CBWTFs

Total installed weatment capacity Total Bio-medical waste treated
in kg/day

In operation

Under Type of treatment | No. Total
construction | equipment | capacity
in

kg/day

Incinerator

| Plasma pyrolysis
Autoclave
Hydroclave

Microwave
Shredder

Sharps  encapsulation

or concrete pit

Deep burial pits

Any other equipment

Effluent treatment

plant

Total (in kg/day)

1

)

a)

Total bio-medical waste generation £
Total bio-medical waste treated & disposed (in kg/day)

e  BydCaptive Treatment facilities by the HCFs

s ByCBWTFs
Total number of violation by:

¢ HCFs

o CBWTFs . : Nil
Show cause notices /directions issued to defaulters

s HCFs :Nil
s CBWTFs : Nil

Any other relevant information:
No. of workshops / trainings conducted during the year: Lakshadweep Pollution Control Committee

huwmwdmod:ysworhhnpmwioquMammRMsfu&eSuﬁnfﬂmpiul&
Department of Environment & Forests, Department of Animal Husbandry, PWD etc on 9-10 October,
2018 at the Administrative Training Institute, Kavaratti, UT of Lakshadweep

b)
c)
d)
e)
)
£

No. of HCFs installed liquid waste treatment facility : Nil

No. of captive incinerators complying to the norms  :

No. of HCFs organized trainings Py

No. of HCFs constituted Bio-medical Waste Management Committees:

No. of HCFs submitted Annual Report 109

No. of HCFs pracusing pre-treatment of lab microbiology & Biotechnology waste. : Nil

bt

TPNOKOL@
MEMBER SECREARY,



2 THE LAKSHADWEEP GAZETTE EXTRAORDINARY ‘
GOVT. OF INDIA

LAKSHADWEEP ADMINISTRATION
(DEPARTMENT OF ENVIRONMENT & FOREST)
POLICY & LEGAL DIVISION

Kavaratti Island,
Dated : 26-06-2019.
NOTIFICATION

F.No. 66/3/2018- E&F(1)/823 :- The Advisor to Administrator U.T.of Lakshadweep, Kavaratti
pleased to constitute Monitoring Cell for the implementation of Integrated Soli Waste Management
Rule, 2016 with following officials as per the Hon'ble National Green Tribunal (NGT) order in OA
No.606/2018 dated 14.05.2019.

SI.No. Designation Member

1. Dr.Sajeevan, Ex.Kerala Pollution Control Board Chairman
and Expert member State Level Monitoring Committee,

UTLA, Kavaratti Chairman
2. Dr.Hidayathulla, Consultant, Solid Waste Management,
P&L Division, E&F, Kavaratti Member

3 Smt.Ameera Beegum. C.P., Junior Consultant, Solid &
Plastic Waste Management Rule, P&L, Division, E&F, Kavaratti Member
4, Smt.BeebiAsoora, A.P., Junior Consultant, Construction &

Demolition Waste Management, P&L Division, E&F, Kavaratti Member
5. Shri. A.C.Abdul Jabbar, RFO & Head, P&L Division, E&F,
Kavaratti Convener

The Monitoring Cell is directly attached with Advisor to Administrator's office, UTLA, Kavaratti
The Cell will look after and advice to the Advisor to the Administrator in the implementation of
Integrated Waste Management Rules, 2016 in Lakshadweep.

The order will come in to force with immediate effect.

Sd/-
(MIHIR VARDHAN)
(ADVISOR TO ADMINISTRATOR)

LGP.KWL.F-333/7-19/50 PRICE : 75 PAISE



Minutes of meeting in connection with 1t State Level Monitoring Cell
Meeting dated 15.07.2019 in Lakshadweep

The 1% State Level Monitoring Cell Meeting constituted as per Hon’ble NGT order
dated 14.05.2019 in OA No. 606/2018 conducted in the chamber of Secretary Environment &
Forest, Kavaratti on 15t July 2019 at 05.10 PM under the Chairmanship of Shri. Damodhar
AT., IFS, Secretary, Environment & Forest. The members attended in the meeting are shown

at Agp,exnre-l.

The Range Forest Officer & Head, Policy & Legal Division of Department of
Environment & Forest, welcomed the Chairman and all the members. With the permission of
the Chair, the officer made a detailed presentation on Status and implementation of Integrated
Waste Management Rule, 2016 in UT of Lakshadweep. After elaborated discussion, the
following decisions wWere arrived at.

1. w\ﬂw&%———m The Director, DMHS, UTLA, Kavaratti
briefed the present situation of Bio Medical Management Status in Lakshadweep. It is
informed that autoclaves for health care facilities is already tendered and finalized. The

shredder for syringes and incinerator will procured soon. The action may be initiated to
conduct spore test in all health care facilities. It is directed to ensure that necessary funds
are allocated for the procurement of the equipment’s and machineries under Bio Medical
Waste Management Rule 2016. 1t is also directed to ensure 10 provide list of
medical/paramedical staff from each HCFs to Dept. of Environment & Forest for making
training arrangement under Bio Medical Waste Management Rule 2016. Department
should take immediate step for implementing the Action Plan on Bio Medical Waste
Management Rule as per NGT direction dated 14.05.2019, including the strengthening of
manpower and infrastructure development. A fortnight report may be submitted to the
Monitoring Cell to update the status to the Hon’ble Administrator, UTLA in this regard.
(Action: Director, DPMHS, UTLA, Kavaratti).

2. Bio Degradable Waste Collection & Disposal : - The Committee unanimously decided
that the pipe compost is not suitable in Island condition. It is decided to carry out house t0
house collection of waste and scientific disposal through SHGs/NGOs/experienced labours
from the Islands. The Committee suggested to include thatched roof as eco-friendly roof
tops in Island situation and be included in the Policy & Strategy documents under eco-
tourism plan of Lakshadweep. The Committee unanimously agreed that Bio fencing using
coconut leaf stick will be the unique model and help to reduce coconut bi-product
generation in Islands and will improve economic status of the Islanders. (Action: RFO &
Head, Environment Division, E&F, Kavaratti)

3, Uniform/Liveries to Swachh Workers : - The Committee recommended to provide olive
green colour over coat with logo of Swachh Bharat Abhiyan to the ladies working under
Swachh Karamcharis/ Assessors/Supervisors. Whereas, the Committee recommended full
suit (olive green colour) 10 the male staff working under the Swachh Lakshadweep
Abhiyan. (Action: RFO & Head, Environment Division, E&F, Kavaratti)

4. Plastic Waste: The Committee decided to give intensive to the stakeholders who return
plastic covers and soft drink bottles left out from packed items in way back policies. The
covers/plastic bottles will be taken in kilogram. The Committee recommended Rs. 10/-

/
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5.

per Kg. that may enable to keep the aesthetic beauty of the Island from plastic pollution.
(Action: RFO & Head, Environment Division, E&F, Kavaratti).

Land Acquisition & CGD Fencing : The RFO & Head, Policy & Legal Division informed
that the land earmarked for the collection, segregation and incineration of non-
biodegradable waste is taken for 55 years of lease period. The Committee suggested to
start acquisition proceedings as per the act, which is pre requisite for the effective

- management of solid waste in the territory. It is also suggested to hand over the present

6.

lease land to LPWD for the construction of compound wall, material recovery facility,
retiring room for the staff etc. as per the Solid Waste Management Rule 2016 with the prior
approval of Competent Authority. (Action: RFO & Head, Environment Division, E&F,
Kavaratti)

Segregated Waste Disposal : The RFO, Policy & Legal Division informed that suitable
contractors are not available to take over the segregated waste from CGD at present. The
Committee suggested that segregation has to be done as per the mandatory requirement as
per Solid Waste Management Rule 2016 and arrangement will be done with the suitable
vendors from Kerala in later stage. (Action: RFO & Head, Environment Division, E&F,
Kavaratti) )

Septage Treatment Plant: The Committee recommended to start a septage treatment plant
with a capacity of 1000 litre/day with the same technology practicing at Brahmapuram and
Port Trust at Kochi, Kerala. The land identified by the department (6140 Sq.m) near Diary
Farm at Kavaratti may be utilized for the installation of Septage Treatment Plant with Bio
Park. The treated out flow water and sludge may be utilized for the management of Bio
Park. The plan sketch with lease land may be handed over to Superintending Engineer,
LPWD, Kavaratti for the installation of Septage Treatment Plant and Bio Park with the
prior approval of Competent Authority. (Action: RFO & Head, Environment Division,
E&F, Kavaratti).

LPCC & Incinerator : The Committee suggested to take the consent of Lakshadweep
Pollution Control Committee immediately for the establishment of incinerator and Septage

Treatment Plant at Kavaratti Island. (Action: RFO & Head, Policy & Legal Division,
E&F, Kavaratti).

The committee meeting ended at 06.20 PM with thanks to the chair.

RN
igamodhar L.T.,) IFS

Secretary, Environment & Forest

F.N0.110/7/2019-E&F(P&L), Dated 15.07.2019

To

All the Members concerned.

Copy to:

1. The SE, LPWD, UTLA, Kavaratti

The Director, DMHS, UTLA, Kavaratti

The RFO & Head, Environment Division, E&F, Kavaratti

The RFO & Head, Policy & Legal Division, E&F, Kavaratti

The PA to Advisor to Administrator. TITT.A_ Kavaratti far hic kind infarmatian nlases

it el ol



(’T/ C’JT&)’D
TR | ey weamT pepay -y |

=0 L
d ) (,uwx‘g?r% ’me\v 01

oy
A i T

72y §
5) For Coo) PSR
. LI\W Yayrany ’[,Wz m{% PUDEVY, 8
{ AT .
bl] 245  e&I02 AL 2l b orR2ac oy L

: £ ~
RN T Spapaony »a|

b1-£-5! (D
"’Ff I e G s

‘f%% IR e CAAMG “%@f’j |

é RN D T 3,

L g oy | F

> - Mg 42
| e by w)

S — )
s P e %) by wegewQ

aanyeudig uopeudisa( B AWEN ON'IS

L0T /209 0V YO M)
L5otT-J. k) ) op wpe) | UL




The Lakshadweep Bazette

PUBLISHED BY AUTHORITY
EXTRAORDINARY

VOL.: l:\{ _Ngi 5 THURSDAY, 27th JUNE, 2019 M1th ASHADA_, 1941 (SAKA)

GOVT. OF INDIA
LAKSHADWEEP ADMINISTRATION
(DEPARTMENT OF ENVIRONMENT & FOREST)
POLICY & LEGAL DIVISION

Kavaratti Island,
Dated : 26-06-2019.
NOTIFICATION

F.No. 12/6/2018(1 )/822 :- The Advisor to Administrator U.T.of Laksﬁadweep, Kavaratti
pleased to constitute a Special Task Force(STF) for the effective implementation of Integrated
Waste Management Rule, 2016 with the following officials as per the Hon'ble National Green
Tribunal (NGT) order in OA No0.606/2018 dated 16.01 2019,

SI.No. Designation Member
1. Shri.Gaurav Yadav, DANICS, ADM Chairman
2 Shri.Abdul Nazer U, Senior Chemist,

Dept.of Science & Technology Member
3. Shri.B.Mohammed. Inspector HQ Member
4, Shri.A.C.Abdul Jabbar, RFO & Head,

P&L Division, E & F, Kavaratti Convener

The Special Task Force (STF) will look after and monitor the implementation of Integeated
Waste Management Rules, 2016 in Lakshadweep.
The order will come in to farce with immediate effect.

Sa/-
(MIHIR VARDHAN)
(ADVISOR TO ADMINISTRATOR)

LGPKwt.F-333/7-19/50 - PRICE : 75 PAISE
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1 meeting of Special Task Force (STF) under Integrated Waste Management dated 23 July, 2019

The special Task Force (STF) for integrated waste management in UTLA constituted as
per Hon’ble NGT order in OA No.606/2018 dated 14 May, 2019. The notification of the
constitution of STF was issued on 26 June, 2019. The first meeting of STF has been conducted
under the chairmanship of Additional District Magistrate (ADM), UTLA, Kavaratti on 23" July,
2019. The members attended the meeting as shown at Annexure 1. The STF discussed different

waste related issues in UTLA like Municipal Solid Waste, Plastic Waste, Bio medical Waste and

\
Construction and Demolition waste, coastal regulation etc as per the directions of the Hon’ble
‘ Court. The members also discussed the NGT order dated 14" May, 2019 and the objectives and
i responsibilities vested with special task force for its vigilant and immediate implementation in
i scientific manner. After detailed discussion, the committee arrived at the following points as
|

\

stated below:

1. The STF directed the Executive Agency to keep all public places neat and clean in
islands through Swachh Workers appointed for the purpose (Action: Conservator of

Forest, E&F/ Executive Officer, Pandhayat in all islands)

| 2. The Executive Agencies under integrated waste management in UTLA should ensure the
scientific disposal of waste by proper collection, segregation and transportation.
(Action: Conservator of Forest, E&F /Director, Medical and Health Services/ SE, LPWD)

3. The department of Environment and Forest in the meeting reported that the UTLA
prepared Policy, strategy and Action Plan for integrated waste management whose goals
are to be achieved by 31* December, 2019. The Chairman opined to revise the Action
plan on integrated waste according to the new rules and guidelines made by the
Ministry/CPCB (Action: Conservator of F orest, E&F)

4. The Range Forest Officer, Environment reported that Solid Waste Management Cell is
already created by the UTLA. The Policy and Legal Division of the Départment of
Environment & Forest is acting as Solid Waste Management cell (SWMC) as per the
direction of 3 meeting of State Level Advisory Body (SLAB). The committee
recommended to institute awards/rewards to the Panchayat Raj Institutions who have
shown good performance in the integrated waste management in UTLA.

(Action: Conservator of Forest, P&L)

KV
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5. The Range Forest officer, Environment in the meeting reported that no landfill site is
available in UTLA but a Central Garbage Depository is there in the islands. The
committee also noticed that huge piles of plastic cement bags can be seen at various
places in all the islands and recommended for their immediate disposal at the earliest.
(Action: Conservator of Forest)

6. The E&F department informed that Lakshadweep has very limited land for its
development. Also no landfill site is available in any of the island. Therefore, the
committee opined that horticultural land area or plantation site may be developed around
the Central Garbage Depository in each island considering the Hon’ble NGT order in this
regard (Action: Conservator of Forest)

7. The Committee is of the view that the Refused Derived Fuel (RDF) from electricity
generation in all the islands can deteriorate the environment, if not properly managed,
The committee directs Executive Engineer, Electricity to prepare the action plan with
proper timelines within a month time in this regard (Action: EE, Electricity, UTLA)

8. The committee was informed by E&F department that all inhabited islands are under
process for installation and commissioning of incinerator for the direct incineration of
plastic waste and the process will be completed soon. The committee suggested that all
the executing agencies shall ensure complete segregation of waste before incineration.
(Action: Conservator of Forest /Director, DMHS)

9. The Range Forest officer reported to committee that all the inert waste generated from
segregated waste is being utilised for the baseline filling in domestic house construction
work at present. The committee recommended that a committee consisting of Junior
Engineer, LPWD and a member from pollution control committee should inspect and
certify such waste before issuing it for base filling for the construction of buildings in
future. (Action: Member Secretary, LPCC/ SE, LPWD)

10. The S&T department reported that the Domestic Hazardous and e-Waste is collected by
the E&F department along with non biodegradable waste at present. The committee is of
the view that the department should collect all domestic hazardous and e-waste separately
from other plastic/non biodegradable waste. Arrangements may be made to collect

domestic hazardous/e-waste separately at least once in a week from households in all the

R A




11.

12,

13.

14,

15

|25

islands. In the meantime stakeholders should be made aware of the menace of the
hazardous/e-waste and its proper disposal. (Action: Conservator of Forest)

The E&F department informed that a total of 13 single used plastic are banned in
Lakshadweep. The committee noted that a number of banned items are available in retail
shop even after its complete ban in the islands. It is recommended that capacity building
and awareness programmes shall be conducted for all stakeholders and strict enforcement
of the law shall also be carried out by all the concerned departments like Police and E&F.
(Action: Conservator of Forest/ SP/ LPCC)

The committee took a serious note of the burning of bio waste especially coconut bi-
products which is one of the main and serious cause of pollution in the islands, Many
times plastic and other hazardous waste is also burnt which may be one of the reasons of
the increasing number of cancer patients in Lakshadweep. Burning of waste has become a
regular phenomenon across all the islands and the same can be noticed in each and every
locality in the islands. The committee recommended complete ban on burning of waste
immediately through notification by the UTLA. Committee was also informed by Police
and E&F department that till date no fine has been imposed and no person has been
booked under the relevant laws. The committee also recommends for the strict
enforcement of the environmental laws and directs the Police and E&F department to
submit fortnightly action taken report to STF in this regard along with the details of the
money collected as fine and prosecution, (Action: Conservator of Forest/ SP/ LPCC,)

The committee noticed that the UTLA has yet not created any website for the
dissemination of data/information to the public regarding integrated waste management,
The committee recommends that E&F department shall start a website specifically for
integrated waste management, (Action: Conservator of Forest)

The committee recommended that E&F department shall publish the Hon’ble NGT
directions in OA No.606/2018, dated 14" may, 2019 in Malayalam and to circulate the
same among all stakeholders for their information immediately (Action: CEO,
DP/Conservator of Forest)

The committee opines to install CCTV cameras around Central Garbage Depository in
each Island, immediately and to install GPS in Government waste collection vehicles for

proper monitoring in future (Action: Conservator of Forest)
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16. The department informed that the Annual report under Plastic Waste management Rule,

17.

18.

19.

Y Sy 5

2016-17 and 2017-18 has already been submitted to Pollution control committee (LPCC),
The committee recommends that E&F department shall submit the Annual Report for the
year 2018-19 also as per Plastic waste management Rules, 2016 and Solid Waste
management Rules, 2016 immediately (Action: Conservator of Forest)

The E&F department informed that no Sewage Treatment Plant is there in Lakshadweep.
The work is under progress to install and commission one 10m’ Septage Treatment plant
at Kavaratti. The department has already identified 6240 Sq.m land area away from
uninhabited place in Kavaratti for the plant. The departmental officers visited
Bramapjuram STP and Port trust STP at Kochi, Kerala and recommended the same
technology for the kavaratt; STP plant. The committee under the Chairmanship of
Secretary, Environment & Forest recommended the same and LPWD wil] shortly start
the tender process in this regard. The STF committee recommended to install the Septage
Treatment Plant adjacent to Bio park for the utilisation of treated water properly in time
bound manner. Similar plants shall also be installed in all the remaining islands. The
committee also recommends that the E&F department and LPWD shall also explore the
feasibility of Sewage Treatment Plants in all the islands. (Action: Secretary, E&F/ SE,
LPWD)

The committee noted that uncontrolled sand mining and shingles collection from beaches
for domestic house construction may deteriorate the environment around the coral reefs
and beaches. The Police/Forest department shal] taken immediate action to control
uncontrolled sand mining/coral mining from seashore areas in island. Patrolling shall be
increased in the seashore areas specially during evening and night time. In this regard
Police and E&F department shall submit fortnightly report to the STE about the action
taken. (Action: SSP/ Conservator of Forest)

The Range Forest officer reported that no legacy waste is available in Central Garbage
Depository of any of the island. But in total, 56 ton of cement bags/non sorted non
biodegradable waste s available in Central garbage Depository of all the islands. The
action has already been initiated to recover the reusable items from nop sorted item. The

committee recommends that E&F department shall speed up the segregation and all the
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cement bags in CGD shall be incinerated after installation and commissioning of
incinerator in islands without any further delay. (Action: Conservator of Forest)

20. The Hon’ble National Green Tribunal stressed for the recovery from the offenders for
polluting the environment by applying “polluter pay principle” in islands. The committee
recommended that the Lakshadweep pollution Control Committee (LPCC) shall take
immediate step against the polluters as per Environment protection Act, 1986 and the
rules there under for recovery of adequate compensation for restoration of environment,
(Action: MS, LPCC)

21. The E&F department informed that the UT Administration has declared Kavaratti, Amini
and Andrott as model islands. The committee opined to develop the model island of
national standard under integrated waste management (Action: Secretary, E&F)

22. The committee noted that there is a disproportionate increase in the number of vehicles in
the islands which may create serious problems in near future. Therefore, committee
recommends to ban purchase of all new 4 wheeler private vehicle and also to restrict the
purchase of new 2 wheelers for next two years till the time Road and Transport
department comes up with a new transport policy to mitigate the environmental
degradation and congestion in small and tiny ecologically sensitive islands. (Action:
Director, Road & Transport, UTLA)

D\O\
B N
(M.K.Habsabi) (Ajma. V) (A.C.Ab abba?)

Member (S&T) Member (LP) Member (E&F)

(Gaurav Yadav)
Chairman, STF

F.No.110/9/2019-E&F ( P&L) Dated 30.07.2019

To
L. All the concerned HODs
2. The Members Concerned
Copy to
1. The PA to Advisor to Hon’ble Administrator, UTLA, Kavaratti for kind information.
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BEFORE THE NATIONAL GREEN TRIBUNAL AT NEW DELHI

0.A NO. 606 OF 2018

IN THE MATTER OF:-

Compliance of Municipal Solid Waste Management Rules, 2016

INDEX
S. No PARTICULARS PAGE
1 VAKALATNAMA 1
NEW DELHI
FILED BY
DATED :

ot o B2

Rajesh Kumar Das

Legal Counsel for Lakshadweep Administration
B-244, LGF,G.K PART-1,

NEW DELHI

PH-9868676799,9871795199

Email ID:

orajputra@gmail.com
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IN THE NATIONAL GREEN TRIBUNAL, DELHI ] JD

g
Original Application / Appeal / Misc. Application No. &.86......0f 2012

IN THE MATTER OF: .
Cormpliomet. G Mundaled. Seliel Applicant(s)
Wante Mamagymenk Rutey, 2016 Agppellant(s)
VERSUS
............................................................................ Respondent(s)
VAKALATNAMA

[/We Union Territory of Lakshadweep, Applicant(s) / Appellant(s) /
Respondent(s) in the above Original / Misc. Application /Appeal do hereby
appoint and retain Shri Rajesh Kumar Das, Advocate to act and appear for
me/us in the above Original / Misc. Application /Appeal and on my/our
behalf to conduct and prosecute (or defend) the same and all proceedings
that may be taken in respect of any application connected with the same or
any decree or order passed therein including proceedings in taxation and
applications for review, to file and obtain/ return of documents and to
deposit and receive any money on my/our behalf in the said Original / Misc.
Application /Appeal and in applications for Review and to represent me/us
and to take all necessary steps on my/our behalf in the above matter. I/We
agree to ratify all acts done by the aforesaid Advocate in pursuance to this
authority.

Dated this the f} day of w 20 19

Accepted, Identified & Certified

Put Signature(s) below:

w‘?

Shri Rajesh Kumar Das
Advocate

B-244, LGF araR uTel f¥e/Asar Pal Singh
G.K Part-1 I mgaﬁIReSMent Commissioner
New Delhi-110048 Aty AR )
Ph: 09868676799 ;-,gfm(@)gelm
MEMO OF APPEARANCE

To,

The Registrar

National Green Tribunal

New Delhi
Sir:

Kindly enter my appearance in the above mentioned Original / Misc.
Application /Appeal / Reference / Review made on behalf of the above

named Applicant(s)/appellants(s)/Respondent(s).
Yours faithfully

\owr 2
(Shrl Wftesh Kumar Das)

New Delhi Advocate for the Applicant (s)
Dateds®/22.[1. ... Respondent(s) / Appellant (s)
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH'AT NEW DELHI
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